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14.tz hrII. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

THIRTY-THIRD REPORT 

Shri Krishnamoorthy Rao: I beg to 
present the Thirty-third Report of the 
Committee on Private Members' Bills 
and Resolutions. 

ESTIMATES COMMITTEE 

FORTY-THIRD REPORT 

Shri A. C. Guha: I beg to present 
the Forty-third Report of the Esti-
mates Committee on the Ministry of 
Railways---N ortheast Frontier Rail-
way. 

MOTION ON ADDRESS BY THE 
VICE-PRESIDENT DISCHARGING 

THE FUNCTIONS OF THE 
PRESIDENT-Contd. 

Mr. Speaker: We shall now take up 
further consideration of the following 
motion moved by Shri Sachiridra 
Chaudhuri and seconded by Shrimati 
Subhadra Joshi on the 13th February, 
11164, namely:-

"That an Address be presented 
to the Vice President discharging 
the functions of the President in 
the following terms:-

the ;functions of the 
President 

Shri Bari Vishnu Kamath (Hosh-
angabad): Sir, I request you to ex-
tend it by one hour. 

ShrI Surendranath Dwivedy (Ken-
drapara): Kindly extend It by some 
time. 

The . Minister of ParUamentary 
Mairs (Shri Satya Narayan Sinha): 
The Home Minister has to reply in 
the other House also. The time has 
been fixed there, that is, tomorrow 
morning and. therefore, we must con-
clude this today. 

Mr. Speaker: They are demanding 
that he might reply at the end of the 
day. This whole day today might be 
spent on this debate and no other busi-
ness may be taken up today. The 
Minister's reply shOUld be concluded 
today. This is their desire. 

Shri Satya Narayan Sinha: I have 
no objection. We agree to that. 

Shrimati Renu Chakravartty: The 
Minister might reply at 4 O'clock. 

Mr. Speaker: Is there any idea aa 
to how much time he will take, whe-
ther an hour or more than that? 

Shri Satya Narayan Sinha: At least 
an hour he must require. 

It he is called at 4 O'clock, I think 
it would be all right. 

Mr. Speaker: I would be calling 
the Home Minister at 15.45 hrs. Shri 
Lal Bahadur Shastri. 

'That the Members of Lok Sabha 
assembled in this Session are 
deeply grateful to the Vice 
President discharging the / . . . 
functions of the President for Th~ MiJlisl;er WIthout PorHollo 
the Address which he has been! (Shn Lal Bahadur Shastri): Mr. 
pleased to deliver to both Speaker, Sir, there has been a lengthy 
Houses of Parliament assembl- debate on the Vice-President's Address 
ed together on the 10th in this. House and many important 
February, 1964.'" matters have been raised both national 

Shr1mati Renu Chakravartty (Bar-
rackpore): May we know when the 
debate is to end and when the Home 
Minister is tr. reply? 

Mr. Speaker: There are 2.55 hours 
left. 

as well 3" international. I do not 
want to take much time of the House 
on national problems as my colleague 
the Home Minister would be dealing 
with them. 

Sir, I shal! have to refer to some of 
the matters concerning external atfairs. 
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It is but natural that we in this coun-
try have taken interest and our notice 
was especially drawn towards delibe-
rations in the Security Council. 
The Security Council took up the 
matter of Kashmir and in spite of our 
protests that it was hardly necessary 
for the Security Council to consider 
the question of Kashmir at the pre-
sent moment, it was ultimately decjd-
ed that there should be a discussioI,. 
1 know that the speech made by Sir 
Patrick Dean has created a future in 
our country and the serious note 
taken by the Members ot Parliament 
as well as by people outside is only 
just and fair. 1 do not want to deal 
much with his speech now as the 
Security Council has adjourned. 
However, we have to consider the 
reasons for the kind of speech Sir 
Patrick Dean made. As far as 1 can 
judge--and I am prepared to consider 
his approach philosophically-there 
are two main reasons on account of 
which the U.K. representative was 
unable to take a dispassionate view. 
The first is, they are members of 
SEATO-U.K. and Pakistan-and they 
have entered into a military alliance. 
U.K., therefore, finds herself in a posi-
tion not to take an independent view. 
It must side with their allies. 

"r~~ (~) 
ifln ~ 'liT fum" i!ilf i1i111 ~ 
mit~'I'fi:I"? 

Shri La! Bahadur Shastri: And, as 
I said, if we consider their approach 
with some sympathy, One can some-
what appreciate that approach, whe-
ther we agree with it or do not agree 
with it at all .... 

Shrimatl Renu ChaXravartty: Why 
should We appreciall! it? 

Shri Lal Bahadur Shastri: Not you. 
Purely theoretically, philosophically, 
119 I said, you might, but as I said in 
the beginning, the whole country .... 

Mr. Speaker: She wants that the 
word should not be 'appreciate', but 
it should be 'understand'. 

the functions Of the 
President 

Shri Lal Bahadur Shastri: All right. 
accept her amendment. 

Shrimati Reuu Chakravartty: 
have not understood that either. We 
are also members of the Common-
wealth. That tie is not there. The 
tie of the SEATO is there. 

~o~~~ (g;i~): 
~~,m<r~ ;j;ftlfiT~ 
if iI"r.R if; r.ro: w ~ ~? ~ 
~~ifoft~,mm<R ~~ 
gl 

~ \'I1\'r ~ mro: if (1"]" ~r 
if ifu;r;;r ~ ~ ff. ifiif~ if 'iT 
ri'ift ~ ;;rRffi" I iffor . ., ii, ;r;i~f:;,.r 
~ <i'r.riIT ~ fiI;. . . (Interruptions) 

Mr. Speaker: Order, order, Let the 
Minister proceed as he desires. 

~ IIIilm: """" ;fro 
~ ~ ~ it oft~ 
ri'ift if oft" ~i't ~ I 

(ifl'rcr ) 
I~;;ft 

~ <Inrft (~) : ~ #;iT 
;;ftW'l'fi:l"ri;;rTlfiTlfIT~~ I 

He is addressing the Britis:,. 

15ft\'l1\'r~~:itm~T 

~, 'flffl'I; ~ ~ i!W ~ I it i'fT 
f~~ if oft<'AT ~ 'Ill:CIT ~, lJl.11f.t; ~ 
~ argcr ~ "!'AiIT ~ I (InterTuption.,) 

Shri Swell (Assam-Autonomous 
districts): He should speak both in 
English and Hindi. 

vam~ W'I'fi:I"~W 
~ if if ~ I 

~oml'~~:~ 
~, it lITo ffi;r lfiT ~;nr.rr '! fiI; ~ 
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[ ;gTo "<l;r ;r.m.~ or'r%llT ] 
tfT'f.fn:r #'Jfr <it f~ it ~ ~ 
~ ~ fit; if\! wit it<'r ~ 'IT ~ ~ 
w.~~mg;~~~~ I 
Shri Swell: He can speak in Hindi 

first. But we can request him to 
speak in English also. 

Mr. Speaker: Any language that he 
chooses himself. 

I1oi\' ~ ~ tn'IiIf ( l!01T ) : 
m~&'f ~~, lfI'iA'Tlr ll";ft' ;;IT ;;r.r 
~~f~it~it~~ 
~ ~, ciT l:I'if f.!;m: ~ ~ fit; ~ 
~ ~ it<'r m ~ lIT ~ it<'r 
.m ~, ~.~ ~ m<: ~~ ~ if: 
"fTl1f"ll' f.l<:n:iT if: ~;;r ~ I 

~~~ :<it~~"f 
~~ I 

~ ~ : iA'f 1IT'f'ftzr ~ 
lifTI!'m~m<:~~<it 
<ir.r.t ~ I 

WTo ~ ~ ~ : '111Gc1T it 
mitit~~~fit;l:I'if~~ 

~ 
The Minister of Finance (Shri T. T. 

Krishnamachari) : May I submit 
"appreciate' is quite correct and 'ap-
preciate' does not mean that we ap-
prove. 

Shrimati Renu ChakravarUy: Shri 
T. T. Krishnamachari may appreciate 
it. but we do not appreciate it. 

Mr. Speaker: 'Appreciate' also 
means 'understand'. 

Shri Lal Bahadur Shastri: I do not 
claim to know much English but I can 
understand the implications of the 
word 'appreciate'. At least, I know 
that much. t used that word deli-
berately and purposely and I think I 
am not wrong. 

President 
I am also prepared to concede that 

Dr. Ram Manohar Lahia knows much 
more English than I. 

¥To ~ ~ ~ : irt't iIrn 
~ ~ I if.t ciT, ~ ~, llIT'f if;T 

itT ~ r.nrr ~ I 

~~:itm~~~ 
m;t if: full; ~ ~ ~ i'hrf'f<'IT ~ fiI; 
~~~m<IT I ~~lIiT"4t 
~ ~;g ~ ~ 'ifIf~ m->: 
~~f"'<f~Tm@ 

WTO~~~ it~ 
om: ~ '!"'T ~ fiI; ~ ~ ..w m<fr 
~ l~flAif.tlllT'fifi'T~~wit 
~ft;r1:rr ~ I 

r;fr ~rll' ~ll' q'TorCll' llIT'f 'liT 
ri;it ..w, ~ m 'f~ m<IT ~ 
(~) 

~~:~~m«;;rm 
~ ~ ~ it w ;;;rit/ft, 'lIifl'f ~ 
~ it 'f<'ft ;;rrW ? 

Shri Lal Bahadur Shastri: Now, I 
might proceed further. I would like 
to say, as I was saying, that there are 
two main reasons on account of which 
the British delegate took up that atti-
tude. And I have dealt with one. 
The other is because the present rul-
in·g party in UK still continues to 
think in old terms and in old ways. 
The ruling party has always felt that 
Kashmir should go over to Pakistan. 
They have been ,thinking in that way-
they may not say it-because they 
have the feeling that the Jammu and 
Kashmir State could easily be divided 
into two, the Muslim majority part 
going over to Pakistan and the Hindu 
majority part going over to India. 
They think that it is an easy division, 
just a division of two territories. But 
!hey do not visualise the conseqUeft-
ces, the true consequences of thew 
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steps. It is not merely a ques ion of 
division of two territories. The impli-
cations, as I said, are much more 
complex. In spite of the fact that 
the' Britishers say that they are 
non-rommunal, and they are, and they 
believe in a secular kind of State 
yet, \hey have never given thought t~ 
what has been happening or what has 
happened in Pakistan· and how the 
minorities have been dealt with in 
that country. 

The question of accession of Kash-
mir has been dealt with or has been 
referred to by many Members of this 
.House. I must pay my compiiments 
to Shri Krishna Menon who spoke at 
length on this matter. He has said 
in his speech that in so far as the legal 
accession of Kashmir with India is 
concerned. it is final and complete. 
So, we stand on that bas:s. It is 
quite clear that the Government of 
India have nothing to say further on 
that matter. 

. But it is unfortunate that a reference 
was made by Sir Patrick Dean on this 
aspect of the problem. It is true that 
I have gone through the full text of 
the speech of Sir Patrick Dean. It 
,,:as given to me by the High Commis-
SlOner of UK, and I have gone through 
it. I am prepared to admit that he 
has not said so 'in so many words, and 
yet the impli<!lltions are such that if 
one will read through it, one can easi-
ly interpret it in that way. I am also 
prepared to admit that he had said 
something in his speech on communal 
harmony etc. It was a brief reference. 
but it is regrettable that the Security 
Council or the members who took part 
in the discussions did not put the first 
question first. At the moment, when 
there were communal riots in Pakis-
tan, when there was terrible commu-
nal frenzy and killings were taking 
place, it was the duty of the members 
of the Security COWlcil to have consi-
dered that matter lim, and how to 
bring about communal harmony and 
communal peace in Pakistan and in 

'he junctions of the 
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Calcutta or some other areas where 
communal trouble broke 'lut in our 
country. As I said, the Security Coun-
cil did not pay any attention to that, 
and instead of giving high priority to 
that question, they started discussing 
on Kashmir. 

I might add with your permission 
that my feeling is that the discussion, 
in the Security Council, of the Kash-
mir question led to Or considerably 
increased the bitterness in Pakistan 
arid in Our country, and instead of. 
as I said, keeping peace in both the 
countries, the discussions in the Secu-
rity Council haVe led to further trou-
bles; it might be that some c')untries 
might be interested, or I would not 
say 'some' but at least Pakistan which 
has really no case in regard to Kash-
mir 'hought that if some Ll ~"ble is 
created in India or in some form in 
Pakistan, it may lead to renercus-
sions whiCh might go against th~ stand 
of India. In their judgment, the Se-
curity Council considered or thought 
it proper to consider this matter, but, 
however, it has now ended. 

Shr;, Ranga: Ended or adjourned? 

Shri Lal Bahadur Shastri: Ended 
in the sense that at least for t.he time 
being it has ended. One docs not 
know: Pakistan might like to raise it 
again. However, for the time being, 
the Security C':>uncil has adjourned. 
and I think that the Securitv Council 
has ultimately taken the right deci-
sion. The Security Council has to 
consider, whenever it wants to consi-
der the matter, whether they will do 
or not. the best thing for them would 
be not to do so. because in this matter 
it is only direct talks which can help 
in evolving something which would 
bring about some kind of settlement. 
But nothing can come in the way of, 
or touch, our sovere;gntv or our full 
rights over these territories and areas. 

However, I want to add that two 
facts must be considered bv the mem-
bers of the Security Council. While 
they discuss about plebiscite etc., they 
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[Shri Lal Bahadur Shastri] 
are apt to forget that the Security 
Council themselves had declared 
Pakistan as aggressor, .and when the 
Security Council themselves had ac-
cepted Pakistan as aggressor. they 
should first ask Pakistan to vacate the 
occupied territories. Unfortunately, 
they do not do it; and perhaps they 
do not think of it at all; and on the 
other hand, ask us to hold a plebis-
cite. Plebiscite and vacation, in a 
sense, go together, and if there is 
going to be no vacation, the question 
o~ plebiscite should never arise. If 
the matter is discussed or considered 
in this context, I have no doubt the 
Security Council will be able to ar-
rive a' a correct decision. 
13.00 hrs. 

As I said just now, it does aot 
mean that we are hot prepared to 
meet and discuss. But we certainly 
do not want any kind of intervention 
from outsidc. We want to make a sin-
cere effort, if possible, if Pakistan 
agrees, to solve our dispute or the 
problem concerning Kashmir. But the 
success of it more or less depends on 
direct talks and discussions. 

As regards China, it J<as been said 
that the aggression on our borders 
bas not been vacated. Shri . Mahatab 
said that the emergency should not 
become more or less, a normal c.ffair. 
I agre'; that there is a stalemate and 
no progress has been made since the 
Colompo proposals were put up. As 
the House will remember, China had 
agreed to the Colombo proposals-in 
fact, a statement was made at t11at 
jime that China had accepted them 
without any reservations: It is quite 
clear that they haVe gone back on 
their assurances and have almost 
negatived. the Colombo proposals in 
action. 

The position remains the same. 
know some of us get impatient. But 
that would be diplomatically wrong. 
India has taken a moral stand, and w. Ihowl stl~lt to it. If the Hous. 

the functions 01 the 
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will allow me to do so, I might put 
it to the House or to hon. Members a 
major question: whether we want 
war or peace? I know how strongly 
we feel against the Chinese aggres-
sion. Every young man and 
woman in this country was touched to 
the quick and spoke with one voice 
to resist the Chinese aggression. This 
spiri t is still there, and should be 
there. However, I feel that in human 
affairs, one cannot always take a com-
pletely rigid and fixed view. The 
point is, is there any other alternative 
to violent conflict? 

Our Prime Minister has alreadY 
talked of referring the matter to the 
International Court. He had also sug-
gested that the matter could he re-
ferred to arbitration. The House will 
remember that both the Houses had 
approved of these when the Prime 
Minis:er had made those suggestions. 
If we think only in terms of war, then 
there is hardly much point in making 
these suggestions. I know the House 
will generally agrce that India will 
always like to avoid any kind of con-
flagration. any kind of step which 
would 'ead to a major conflict. 

Shri Tyagi: But not at the cost of 
our ~erri tory. 

Shri Lal Bahadur Shastri: Let him 
kindly listen to me. 

Shri Hari Vishnu Kamath: Peace 
,:vith honour. 

Shri Lal Bahadur Shastri: Therefore, 
I say that the door for discussion and 
negotiations should never be closed. 
But no one :n this country, and 
especially those in power, can con-
cc:ve of any kind of negotiations or 
discussions which wil! not be in con-
sonance with the dignity and honour 
of our ('ountry. 

What I wanted to suggest was only 
this, that there is no point in leaving 
these things in suspense for a long 
time, whether it is Pakistan or China. 
If it hangs fire for a long time to 
come, it does not serve the interest lilt 
~tber 0,,", ~untry or the other. 
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I have merely put it to the House. 
I only want that the House might give 
thought to it. We have to take a 
realistic and pradical view of things. 
But as I said, it is an exceedingly 
delicate and difficult matter. It is not 
for me to make any suggestion. But 
if Parliament wants that a major con-
:fIict or war etc. has to be avoided, it 
might give thought to the alternative 
aspect of the matter or to the other 
side of the pidure. 

As regards the attitude of China, of 
course, they say so many things. But 
the way they have been beha'Ving 
creates suspicion and doubts in our 
minds. The kind' Of ·build-up they 
have made on our borders is fulJ of 
dangers. Therefore, willen I say this, 
I do not forget the fact that our coun-
try has to build up its defence 
strength. We are faced with an enemy 
which is a very mighty military power 
today. It is armed to the teeth. So 
India must build up her defence 
strength. We must become militarily 
strong. so that if any critical situation 
arises, we can meet them on our fron-
tiers. we can meet them in the battie-
field, and meet them successfully. 

Shri La! Bahadar Shastri: This pro-. 
cess is, no doubt, a slow process. Of 
course, we are in the thick of it. The 
defenCe department and the Govern-
ment of India as a whole is doing its 
best to buill!. up our defence 
strength. But one could not suggest 
that it could be achieved h: abou~ 
a year's time or so. Of course, we 
are making progress every day, The 
point is that we have to go ahead 
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with our work vigorously. And yet. 
we will have to ~how some patience. 

Shri Mahatab suggested that the 
emergency may not become a normal 
affair of the people of our country. 
We do not want to do it, and it should 
not be the attitude of our people if 
things ·take time. However, we must 
realise the fact that these prepara-
tions have to proceed steadily and we 
should try to reach a certain target 
as early as possible. For example, it 
is not in the case of our country alone 
that China has behaved in this man-
ner. Even with Russia, the Chinese 
have claimed quite a bit of their ter-
ritory on the frontiers between Russia 
and China. 

Shri Hem Barna: That is our conso-
lation. 

Shri Lal Bahadar Shastri: Not con-
solation, but you have to see things in 
the correct perspective. After <the 
establishment Off the People's Re-
public of China. Russia had with-
drawn its border guards and forces 
along the long frontier wi'h China, 
and yet, as a Russian statement poin-
ted out, there have been no fewer 
than 5,000 border violations by China. 
Sometimes during the Question Hour, 
questions are asked here abour our 
frontier troubles, border troubles 
between Pakistan and India. Thill 
is not something new to our country. 
I was surprised to read that there 
had been no less than 5,000 border 
violations by China on the Russian 
frontiers. 

Shri Hari Vishnu Kamath: Have 
Russian soldiers been killed also? 

Shri La! Bahadur Shastri: I do 
not know the details. but it is not 
impossible. 

Shri U. M. Trivedi (Mandsaur): 
Have they been killed? That is the 
point. Not one hM been killed. 

Shri LaJ Bahadur ~astri: I do noli 
know. If the hon. Member knows 
it ... 



1537 Monoft On FEBRUARY. 19, lell4 Addre •• by the Vicl!!- [538 
President cWcharllmll 

Shri U. M. Trivedi: None of the 
papers have said anything about 
killing. 

Sliri Lal Babadur Shastri: I wonder 
if the hon. Member had seen this 
s'atement that there were 5,000 viola-
tions. 

Sliri U. M. Trivedi: Vaolations have 
been mentioned, but killing has not 
been mentioned. 

Tlomf ~ ~: ~ if 
~ i\T "fi'f <ii ~q:T'f ;# orT ~T 
Dr. M. S. Aney (Nagpur): Violation 

is one t:hing, oc~pation is another. Is 
Russian territory actuallY occupied by 

- the Chinese today? 

.-romf~~:~'!:fI'1 
~ "";;nf\;{ 'ift;f ~ ~. m ~ 
~~I 

'1ft """ ~ ~ : q"lft ~ if 
ft;rqr 'f~n: I 

~o U1f ~ ~ : m ifW ~ 
of ~ ~ I 

'1ft m<'r ~ ~ : q"lft i\' 
~fu:rr ~ mil' fun: 'fi ~-mr ri 
~~~~~~.~~ 

Shri Lal Bahadur Shastri: have 
said that this is not wholly uncom-
mon, and if a poweful country like 
Russia can put up with these things 
for some time, we have also to take 
a lesson from them. 

Shri Banga: Both of them are 
cousins; they are communists, and 
tlhey know how to deal with each 
ether. 
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Shri Hem Barua: 1 did not exp!'ct 
this at least from Shri Shastri. This 
is very unconvincing. 

Shri Lal Babadar SIlaatri: r havlt 
not suggested. . . 

Shrj U. M. Trivedi: That consolation 
is there. 

Shri Hem Baraa: He says that 
when a strong country like Russia has 
to put up with t:his, we have to. For-
tunately. he did not say we who are 
weak (InteTTuptions). ' 

Mr. Speaker: Will he be allowed to 
proceed? Whether this is an argu-
ment or not. he has a right to speak 
and address the House. 

Shri Lal Bahadur Shastri: I am not 
in the habit of. .. 

8hri Hari Vishnu Kamath: The point 
is: has China invaded Russia as she 
has invaded India? 

Shri Lal Bahadur Shastri: I was 
merely refcr:'ing to the role of China. 
The point is this. The House has to 
appl'~'ciate that aspect of the problem, 
what kind Of attitude China has. I 
was merely referring to that. and 
pointing out that if they could do this 
in the case of a friendly country like 
Russia, a powerful country, they could 
do the same or much worse things 
with others. r am not suggesting that 
we have to adopt a particular attitude, 
or Russia'. attitude. That is a diffe-
rent matter. There is no comparison 
between the miJi tary strength of 
Russia and that of India. A country 
which is strong can put up with it. 
If the hon. Member wants to say that 
a strong country like Russia might, but 
that India should not do that, . 

Shri Rallfll: Our country has been 
invaded, our territory has been 
occupied. 

Shri Lal Bahadur Shastri: Anyhow, 
I shall now refer to anollher matter, 
and it is about the communal riots in 
East Pakistan. Much has been said 
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in this House in regard to theBe riots, 
and I do not want to rover the same 
gr:>und again. However, during this 
period, even during the last week or 
ten days, we 'wrote to our Deputy 
High Commissioner to take up the 
matter further with the Pakistan 
Government. We wanted that some 
of our officers there should be allow-
ed to visit the riot-affected areas and 
meet t'he minority community there. 
We said we were prepared to give the 
same freedom we would give permis-
sion to their 'officers in Iadia to go 
round and see things for themselves. 

Shri Hem Bana: They have already 
gone round. 

Shri I.al Bahadur Shastri: I know 
that but if the hon. Member does not 
wan't that they should go again if 
they want. ... 

Shri Tridib Kumar Chaudhuri 
(Berhampur): I am merely objecting 
that the Pakistan Government ... 

Shri Lal Bahadur Shastri: Will the 
hon. Member kindly resume his seat, 
and trv to understand what I am say-
ing? i am m~rely ~ay!ng that in case 
they allow our officers to go now. we 
will have no objection to their officers 
going again. What is his point? Why 
should the hon. Member object, as if 
I have no feelings for the minorities 
in East Pakistan, or as if r wish to 
give a special helping hand to 
Pakistan? 

Shri Tridib Kumar Chaudhuri: I was 
only trying to point out. . . 

Mr. Speaker: He is not giving way. 
The hon. Member may kindly resume 
his seat and not intervene. 

Shri LaI Bahadur 8llastri: At this 
rate, it would become impossible for 
me to speak, if the hon. Members in-
terrupt in this way. 

Shri Hem Bana: But interruptions 
help you. 

8hri Lal Bahadur Sh8strl: I do not 
mind interruptions, but. . . . 
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Shri Hem Barua: 
sharpen your tongue. 

Interruptions 

Shri Lal Bahadur Shastri: But in 
spite of that suggestion. the Pakistan 
Government has totally refused it. 
They have said that th;'y are not in. 
favour of our officers going round to 
the affected areas. 

Shri Tyagi: The Home Minister the 
other day announced on the floor or 
the House that our officers there were 
free to go as their officers were free 
to go her~. That is the statement 
maQ,e on the floor of the House. 

Shri Lal Bahadur Shastri: So far as 
EaRt Pakistan is concerned, I know 
that it was only in Dacca that they' 
were allowed to go, but in other areas 
they were never allowed to go in East 
Pakistan. This may have been said 
by the Home Minister also. 

'-it JIlmr ~ ~ (~'{) : 

~ WeT ¢ ~ m:T ~ 
~ '!~ m ~ lIT m;r ~~ it 'Ii',' ? 

Shri Lal Bahadur Shastri: I was not 
pre:;cn. when Shri Badrudduja made 
his speech. I am told he was very 
angry. and perhaps he is one who gets 
easily upset. I do not want to ,ay 
mueh myself, but I would like, with 
your permission, to quote some of the 
comments made in the Pakistani news-
papers On what happened in East 
Pakistan. 

Ittejaq, Dacca, writes: 'Pakistan's 
Image Tarnished", and says: 

"Any decent citizen of Pakistan 
would be saddened and ashamed 
by these incidents. It is natural 
that there should be eancern 
among the Pakistani people O\"er 
the theft of the Holy Prophet's 
relic in Hazratbal. But those who 
have created internal discontent, 
disorder and riots on the pretext 
of this incident, are not motivat-
ed by religion nor a1e they well-
wishers of Pakistan." 
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Sangbad. another paper, published 

an item eri,itIed "Communal Elements 
Must be Cheeked", and criticised 
"reactionary circles" for inciting 
communal passions over the Hazratbal 
incident resulting in the Khulna riots. 
It says: Ii 

"The reactionaries did not feel 
pangs of conscience in using this 
terrible, weapon in their own in-
terests. The Hazratbal incident is 
deplorable. It has naturally upset 
the simple religious-niinded peQ-
pIe in both countries." 

"But we feel even more upset 
over the manner in which 30lIle 
well-knoWn elements are inciting 
·communalism by raising the slo-
gan tha· Islam and Muslims are 
in danger." 

The Pakistan Observer, Dacca, in an 
item entitled "Enemies of Peace", 
says that while condemning the un-
desirable repercussions already seen 
here, "We strongly condemn what 
has happened in Khulna. We con-
demn violence a·3 a means of reprisal." 
The Morning News Dacca, dated 
January 12th in an item entitled "Edi-
ters' Appeal for Peace" referred to a 
joint statement issued in Dacca on 
January 11th by seven newspaper 
editors and said: 

"The recent happenings in 
which human lives were lost due 
to frenzy and recourse to violent 
methods by some rowdy elements 
in Khulna have shocked and 
hClITified us." 

The fact that the disturbances in 
Calcutta and the adjoining areas in 
West Bengal were the direct reaction 
to the communal riots in Khula and 
its adjoining areas, has been admitted 
in an article in the Bengali daily 
Ittefaq, Dacca, which said· 

"What we' teared has hap-
pened. Communal riots have 
flared up in some parts of Cal-
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cutta as a reactiOOl to t.he recent 
communal disorders in Khul-
na . . . The West Bengal Govern-
ment has taken strong measures 
to control the situation. Besides 
the police, it has calIed in the 
Army. Disorderly crowds have 
been fired upon." 

The Pakistan Press continued to in-
cite communal passions. I shall read 
one more quotation. This is what 
Pakistan Observer said: 

"It is to be regretted that some 
West Pakistan newspapers having 
some circulation in East Pakistan 
haVe -been carrying inflammatory 
reports a.bout Calcutta and West 
Benga,l which are havig an un-
fortunate effect on the passions 
of people here . . 

Unfortunately the Communications 
Minister of Pakistan had to say some-
ihing entirely diffelient; replying to 
some questions he said that the Indian 
Press reports were exaggeratL'1g minor 
events. He was contradicting the 
Indian Press reports which suggested 
heavy losses of property and life in 
recen t troubles in East Pakistan. 
Replying to questions, he said, the 
Indian RadiO and Press reports were 
exaggerating the minor events. These 
rumours were far from truth, he is re-
ported to have said. This is how com-
munal frenzy was fanned up. I must 
pay my compliments to the editors 
and writers in these nCW8papers who 
have taken such a balanced and truth-
ful view but the politicians there, 
one of their Ministers had to paint 
a different picture altogether. 

There is a good deal of suppres-
sion of news also and I will not my-
self say anything on this but here is 
an extract from the Times, London, 
dated 14th February, 1964. 

"The Pakistani Press has at & .. 

times been much the more inflam-
matory of the two." 
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The BaLtimore Sun of January 22nd, 
in an item date lined, Karachi, Pakis-
tan, January 14 entitled "Pakistan 
Censors Hit" quoting from Pakistan 
weekly Outlook, said: . 

''This c1amour for secrecy is 
nothing but a bureaucratic con-
llraption. For one thine the world 
Pres" cannot be bamboozled or 
·bought over like the Press in 
Pakistan. The home press has 
been tamed and maimed... 
Foreign correspondents have had 
their mail censored, travei res-
tricted and queries to officials 
left unanswered." 
shall merely quote the headlines in 

New York Times, Washington, Janu-
ary 23rd: "Suppression .of news by 
Government from Dacca-Plight of 
foreign correspondents--How Rayer-
bazar was ransacked and minority 
community wiped out." 
These are the comments of Pakistan 
Newspapers and foreign newspapers 
speaking the truth and I do not know 
if my hon. friend Mr. Badrudduja 
had cared to go through these com-
ments. He should see and then de-
cide whether he could put. India and 
Pakistan at par; in fact, he wants to 
put them on the same level. 

Shri S. N. Chaturvedi (Firozabad): 
Have you col1ected any cutting from 
!:he Pakistan Press in which his 
speech has been displayed prominent-
ly and utilised for Pakistan's advan-
tage? 

Shri Lal Bahadur Shastri: I do not 
know whether they have utilised his 
speech. About Kashmir I have no-
thing much to say. The quest;on of 
relic has been satisfactorily solved. 
Some minor off-shoots are therl' 
and I am sure there wiII be no special 
difficulty in C"Onsidering them. It is 
true tha!t the political problems C"On-
cerning Kashmir have also been care-
fully considered. Many things have 
been said here. I do not want to 
Indulge in recriminations or find fault 
with othem. We must act construc-
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tively and discuss all matters with 
different sections of the people in 
Jammu and Kashmir. I am going 
there tomorrow and I have every 
desire to carry as far as possible 
everyone with me. It is important 
that the people in Jammu and Kash-
mir should be fully satisfied that they 
are being served satisfactorily and 
that they are being governed by those 
who are their truly elected represen-
tatives. There are certain procedures 
to be f::.llowed in a democratic set-ul!> 
and ul;imately the will of the people 
wi'l prevail. I have every hope that 
I shall get the fullest co-operation of 
all who one closely concerned with 
this matter. I may have to discuss 
with the Premier of Jammu and 
Kashmir and his other colleagues also. 
I may, however, add that if there are 
some elements who want to create 
trouble in Jammu and Kashmir, they 
"'ill have to be dealt with properly if 
thev do not see reason. I need not have 
said it but I am surprised over some of 
the speeches and certain steps which 
have been proposed by some members 
of the Action Committee. When I 
went to Kashmir I gladly met the 
members of that committee, thrice 
and went far to meet their reasonable 
wishes and demands. 

Shri Hari Vishnu Kamath: Why 
did you not go there earlier-I mean, 
early in January? You could then 
save the situation. But anyhow, 
in spite of all that has been 
done, if certain members of the 
Action Committee function in a way 
which wiII help any foreign country. 
no Government will ever like to tole-
rate it. I have been indeed pained that 
some of the members of the Action 
Committee have been-the... mav not 
be members of the Action 'Committee 
but at least in the meetings which are 
addressed by members of the Action 
Committee-raising most objectionable 
slogans. There mav he some pro-
Pakistan elements there ... 

Shri Sham Lal Saral (Jammu and 
Kashmir): ~t provocateurs. 
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Shri La) Bahadur Shastri: Yes; they 
may be ag<ent provocateurs. But any-
how it has to be stopped. It is their 
responsIbility and you cannot allow it 
in any part of the country, much less 
in the State of Jammu and Kashmir. 
However, r do not want to make any 
premature statement. As I said, I 
shal1 go ther':. and try to do my best. 

Shri U. M. Trivedi: We wish you 
godspeed. 

Shri Lal Bahadur Shastri: I want 
the good wishes of alI the han. Mem-
bers of this House. I can perhaps say 
with some cc-:fidence that humanity as 
a whole feels relieved over the lessen-
ing of tension in the world although 
there is a climate of cold WGr in some 
)arts and signs of conflict and actual 
clash taking place in others. The atti-
tude and policies of the two great 
powers have helped in creating a n-ew 
climate and the real contribution in 
this regard has been made by the late 
President Kennedy and Premier 
Khrushchev. Both have attained high 
positions in the world today and it was 
a very bold and courageous action on 
the part of the late President Kennedy 
to have difl'ered with his other collea-
gues or with certain sections of the 
people in the United States; in fact, he 
took the initiative and extended the 
hand of friendship to the Soviet Union. 
He held it out to the end of his life. 
His life was cut short so soon and so 
suddenly. He is no longer there, but 
his successor, President Johnson, r am 
glad, has assured that he will follow 
h, the footsteps of President Kennedy. 

The recent disarmament proposals 
by Premier Khrushchev are also to be 
welcomed. He has made out an impor-
tant point in his proposals. He has 
said that the border disputes or the 
probl'ems of territories on the borderg 
between two different countries should 
not be settled by violent clashes and 
conflicts, but they should be discussed 
and as far as possible agreement should 
be arri""d at through negotiations. It 
applies to every country; it applies to 
us also. Therefore, the Government of 

President 
Inala hus w~lcomed the statement as 
"whole. I think that these proposals 
deserve the earnegt consideration of al1 
the countries in the world. 

r have dealt with some of the exter-
nal affairs matter.;, but there is no 
doubt that national strength is essen-
tial if we really want to become inter-
nationally strong. Two things in this 
connection are important for making 
the country strong. One, of course, is, 
economic changes with socialism as our 
goal. 1 know that we are faced with 
a difficult economic situation at the 
present moment. But we have to 
pursue our objective and it is equalJy 
important that there should be unity 
and integrity within the country. r do 
hoPe that we will take these factors 
into consideration, both national and 
internRtional. In fact, they are elmely 
interconnected, and r must PlY my 
humble tribute to the Pri'me Minister 
who has been a symbol of unity and 
who has alw8;"s stood for economic 
changes in the country. It is th'e obli-
gation of each and every citizen of the 
country, and rna,·" so of ours in the 
Government, to fulfil the great objec-
tives he has placed before the country 
and thus make it self-reliant and 
strong. 

Mr, Speaker: Shri Nath Pai. r will 
not be able to give him more than 15 
minutes. 

Shri Nath Pai (Rajapur): Mr. Speak-
er, Sir, r thank you very much for the 
courtesy of calling me. r have said r 
will be in your hands. 

Mr. Speaker, Sir, I cannot join the 
chorus of thanks to the President for 
his Addres3 which, in my opinion, I 
am constrained to say, is no more than 
an insipid, drone. anaemic chronide. 
r think it is not wrong for us to exp!'ct 
that the Address of the Vice-President 
or the Presid<'nt to this nation and to 
this Parliament should be something 
more than the annual report of the 
secretary of the Taluka Mahila Samaj. 
Nowhere in the Address of the Vice-
President do we lind an awareness of 
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the many perils that face us of the 
stoims that are gathering; not ~ single 
word to dispel doubt, to create confi-
dence, to inspire faith in this country. 
In vain do we read in his Address for 
an awareness of the perils that this 
nation is facing at home and abroad. 
Under this present Government this 
·country seems to be like the ship ~drift 
on inchartered seas, without a pilot. 

'without a rudder and without a com-
.pose, when storms are lying ahead. 

This seems to be a country under the 
present Governnrent which is political-
ly confused, militarily unprepared, 
economically stagnant and administra-
tively disorganised and demorali<ed. 
They have brought us to such a sad 
state of affairs. We have come to such 
a pass today under th!' present leader-
ship that we are without an effective 
leader at home. without a dependable 
friend abroad. How chautic is the 
state of affairs. the undeci.i\'e-
ness, the lack of a sure 
guiding hand, was demons-
trated very amply today immediately 
after the Question Hour when this 
House was held, iT. spite of the very 
best efforts of the Speaker. because. 
not a single reply could come to throw 
light on so simple a matter like the 
use of armed fO! ceg in ShilJong. For 
45 minutes we could see the typical 
paralysis. the chaos ·and the confusion 
that are crippling the present admini~­
tralion. I 8m not gloating over it 
because it is a gross misfortune which 
is enveloping all of us. We happen to 
be the victim of this kind of .crisis. 
13'38 hrs. 

[MR. DEPUTY-SPEAKER in the Chair] 
But in spite of this, this Government 

is quite capable of doing the wrong 
thing. One such demonstration was 
given very recentlv-and I will be very 
brief about it-in Joa. How perverse 
pride and petty prejudices will be 
allowed to prevail against the manifest 
wishes of the people was very amply 
proved rt"Centlv in Goa. This GoVE'l'tl-
ment has shown very little talent for 
tackling the existing problems. but it 
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haa displayt,d an unmistakable gift, 
almost a genius, for creating problema 
where none exists. One such example 
is Goa. For the first time in 463 years, 
they exercised the sovereign right of 
man, exercised their universal franch-
ise, which is their heritage as that of 
other Indians; they expressed wr.at 
they want in unmistakable tenns, and 
what was the response of the Govern-
ment of India? Shri Shastri was de-
livering a very fervent peroration at 
Bhuvaneswar, and what was his res-
ponse, and what was the response of 
the leader to whom he has just paid 
tributes? After getting the' report 
about the Goa election, the Prime 
Minister said, "I am pained and 
shocked:" Why was he pained and 
shocked? What was there pain-
ful and shocking in the result ex-
cept that the people of Goa had not 
carried out his mandate, except for the 
fact that not one member of his party, 
out of . the 28 who had won the elec-
tions-not one-had been elected? 
Therefore, instead of bowing down a.s 
a democrat to the verdict of the peop!'e, 
he made such a travesty of the past by 
declaring publicly that he is pained 
and shocked. I do not want to go into 
the details of that. I shall pray with the 
Government, and Shri Shastri in parti-
cular, that it should be our endeavour-
and I still continue to cling to that hope 
though it is 'becoming slender---tbat 
Goa wilI not be made to go through 
the same ordeal through which they 
compel other parts of the country to «0 
which happen to hold views of "bout 
tbeir own place in this country different 
from those of the present Government. 
The Goa matter needs to be handled 
without any false prestige, without pre_ 
conceived ideas, as the facts have dis-
played themselves. I hope they will 
have the generosity and courage. 

I would have liked to talk about the 
happenings in Goa. I should like to 
mention one fact. Today, for the first 
time we are privileged-I wish there 
was a reference to it "ither in the 
speech of the Vice-President or other 
han. Members--to have the chosen 
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representatives of the people of Goa 
who are taking their plaCe in this 
House. Formerly they ware representa-
tives nominated by the Government. 
Today they have been sent here by the 
mandate of the people of Goa. They 
will have occasion to convey the 
genuine wishes of the people of Goa as 
to where they want to be and what 
they want to be as full Indians. 

May I now turn to something" which 
is hanging in the minds of all us-I 
mean Kashmir. I should plead with the 
House that let us not confine our assess_ 
ment of the developments both at home 
and what happened in the Security 
Council to the expression of our very 
legitimate resentment against the 
stance and posture of the British dele-
gate. I think we need to go a little 
deeper to find out what happened. 
First, we should like to tel! the Secu-
rity Council and the world opinion 
something about the development in 
Kashmir. The Security Council will 
have to make up its mind once for all 
whether it wants to be what it wa'. 
intended to he---the guardian of 
world peace---or does it want to 
be used and to be exploited 
for propaganda stunts as Pakistan 
palpably tri-ed to do during the past 
few days there. The Securitv Council 
will be sinking in the est~em of the 
world and, I think, it will be ceasing 
to be that effective instrument of peace, 
avoiding war, if once again it suffers 
itself to be used in the callous manner 
in which Pakistan tries to use it. World 
opinion should also know another thing, 
that there was noever any threat to 
peace in Kashmir. No peace was en-
dangered, and if every time Pakistan 
will cry ''wolf'' the Security Council 
wjll be huddled in.to a conference and 
those meaningless futile discussions 
will be held palpably used to malign 
,and blacken this country, I do not think 
any usefUl purpose will be served. 
Maybe, temporallily India suffers, but 
the world suffers too, because to the 
extent the Security Councils comes to 
be twisted and abused like this by a 
power for its o*t1 ulterior motives, it 
ceases to be an effective, efficacious 
instrument of world peace. 
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1 should now like to say SoOIIIlething 
about the way other things have hap-
pened. We have said something about 
the British delegate's posture. I think 
Shri Shastri should have used more 
firm terms to the universally felt 
resentment in this country. Caution is . 
all right, but when it comes to talking 
truth we should not shirk our respon-
sibility. One feels that the Tory Gov-
ernment or some elements in the Tory 
Government have not forgiven India 
for daring to throw off their yoke, nor 
have they forgotten the loyal service 
rendered to them to perpetuate their 
sh:ackles on this country by the Mus-
lim League who happens to be in 
power in Karachi today. One feels, of 
course, a little angered and also sad 
at the way Sir Patrick Dean tried to 
twist the facts relating to Kashmir, 
Perhaps, there was this thing, that 
apart from this animus towards us we 
should try to remember that there may 
be something to do with our own fail-
ures too. Let us not try to console our_ 
selves that this anti-Indian posture 
was adopted by the Unit,'d Kingdom 
because Pakistan is merely a member 
of the SEATO. There m'ly be other 
things too. 

I would like to venture here to <uh-
mit something. For a lung time W~ 
shall continue to be punished an d 
penalised by the world for the s<ll'rY 
performance we gave of OurSC:'IE< in 
the NEFA. The world respect thos' 
who are strong and, moreover, th" 
world'respect those who respect them-
selves, Just three weeks back the 
entire Indian Cabinet was dancing 
attendance on the Chief of Staff of the 
United Kingdom, Lord Mountbatten, 
and when it came to defending a very 
vital interest of thi... country we were 
not shown the ordinary courtesy of 
warning us that a cielegate of the Unit-
ed Kigdom will be taking an attitude 
injurious to the vital interests of his 
country. This courtesy also was not 
,shown. Our international prestige has 
so mucb shrunk that we are being 
taken for granted in the world that 
any power can come and slap us in the 
face and expect that India will thank 



ISSI II otic" ott MAGHA 30, 1885 (SAKA) Address by the ViCe':: ISS 2 
President discharging 

them for that. That is the position to 
which we have been reduced by this 
Government. 

Look at France Sycophantically 
this Government has been trying to 
please De Gaulle ignoring the rights of 
legitimate freedom fighters in Arab 
Africa. They went to the extent of 
insulting the entire Arab nation over 
the question of recognition of free 
Algeria. The House is not aware to 
what extent the slick, smart Alecks in 
the foreign Ministry can go. The first 
Ambassador of the Republic of Algeria, 
Mr. Deputy-Speaker, was subjected to 
the humiliation by this Government of 
being disallowed to come to this coun-
try on the passport of free Algeria. 
He had to take the passport of Morocco 
and come. What testimony of our 
support for freedom'. Why were w-e 
doing it? We were doing it in the for-
lorn hope that De Gaulle will support 
us. A.nd De Gaulle has delivered a 
slap, the' way he has thrown red car-
pet at the feet of Chou En-lai Every-
where we will find this thing towards 
the Chinese who are shrewd and who 
have great power. Sir, if a man slaps 
you onc-e it is his mistake, but if he 
slaps you a second time it is your mis-
take. The world is made like that. 
But this Government whose idealism 
has been corrupted by power and 

. whose sense of realism has been dis-
'Iorted by fear will never come to the 
proper conclusion. 

We must look to other aspects of the 
debate in the United Nations. What 
has grieved Us more is not this Tory's 
posture, because for the Tories Kash-
mir will continue to be a pawn on the 
chess board of international politics, 
• game which the Tories are never 
tired of playing. But Kashmir is 
something far more serious to us. It 
is the kingpin of our hopes for secular 
democracy. And, here we should take 
a warning from some of the other 
speeches too. For the first time, Soviet 
Union which has been giving sustained 
8Upport to us has made a departure 
:from thoair own policy. For the first 
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time the Soviet delegate has used 
words which should make us sit up 
and think. Mr. Khrushchev, only a 
few months back, had prociaimed that 
there is no dispute in Kashmir, Kash-
mir is an integral part of India ahd 
nothing can undo it. The Soviet del-e-
gate has said now that there is a dis-
pute and--even worse-they have 
placed it on the same level with re-
gard to the question of minorities in 
this country. It has rallied us and it 
has hurt 11"3. I can quite understand 
the Tories, who will not have more 
than six months, having their last fling 
at India for what we did during the 
Suez episode. The Tory Government 
perhaps was smarting under the insult 
and this was their last chance because 
there will be a general election ;n 
Britain before May and they may not 
get a chance again to do it. But we 
should look as to who supports us. We 
stood more Or less isolated in the 
United Nations. Nobody said one 
word of appreciation about the way 
we treated our minority. We were put 
on the same le\'el as Pakistan even 
by the S-oviet delegate, who says "we 
think of communal tensions". I am not 
condemning it but we must sit together 
and draw the necessary inferences and 
conclusions. 

Mr. Deputy-Speaker: He should 
conclude. 

Shri Nath Pai: Bear with me a· 
little longer, Mr. Deputy-Speaker. 

I do not know if Sir Patrick Dean 
has succeeded in hurting and injuring 
India as much as the Tory members 
wanted to, but one thing is quite clear 
that the future historians cannot resist 
this conclusion that he did succeed in 
permanently demaging the fabric of 
what is called the Commonwealth. 
Indian faith in this link has been 
gravely irbpaired, and I do not know 
if it can be restored to what it was 
after the treatment We got here. Even 
though what has happened in the 
United Nations ff; something very 
alarming, there is one redeeming 
feature noue the less. Pakistan did 
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not get what she wanted. She did 
suffer a major defeat in her attempt 
at the United Nations. This defeat 
she did not sufIer in the Security 
Council, this was not inflicted by the 
very able presentation Of Shri Chagla, 
but this defeat has been inflicted on 
Pakistan in the va!1ey, in the villages 
and hamlets of that beautiful land by 
the people of Kashmir, who refused 
to be taken in, who refused to respond 
to their nefarious call to rise in ;ehad 
to betray this country under the plea 
of defending Islam. The Kashmiri 
brothers have covered themselves 
with glory by the way they discharg-
ed themselves during those days and 
this is an aspect of the problem which 
we cannot afford to neglect. 

1 should like to tell the Government 
that. K!lshmir's destiny will not be 
decided by Sir Patrick Dean and Mr. 
Bhutto in the United Nations. 

An Hon. Member: It has already 
been decided. 

Shri Nath Pai: It will be decided 
in the hearts and minds of the Kash-
,miris. Here we have to be extremely 
careful of the way in which we handle 
the situation. I t.':Iink the Govern-
ment of India must not repeat the 
fo'ly of relying upon the professed 
loyalties Of an individual in prefer-
ence to the manifest loyalty of the 
'entire Kashmiri popUlation. Those 
loyalties are very clear. But their 
grievances must also be looked into 
and we have to try to see that we do 
not try to give any shelter, any pro-
tection or uphold th:lse elements 
against which, the Kashmiri people 
have demonstrated, they have lost 
their total faith. .tt would not be the 
'path of patriotism and in the interests 
of this countrv that we continue to 
pamper these ~Iements. T am not in-
terested in names, r al90 want to 
te1\ the Minister ",ithout Portfolio, 
'while wishing SUCL~SS in his mission, 
that we owe to ourselves that we 
!!bould not think in terms of Pakistan 
'but of ourselves. 
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Mr. Deputy-Speaker: He should 
conclude now. 

Shri Nath Pai: May 1 have a f_ 
more minutes? .1 will try to wind 
up. 

Mr. Deputy· Speaker· He has take. 
19 minutes. He may 'wind up soon. 

Shri lIari Vishnu Kamath: He be-
gan only at 1.40 P.M. 

Shri Nath Pal: I have not yet 
touched even China. Further, I aDl 
the last speaker of my party. 

Mr. Deputy·Speaker: He had only 
ten minutes. Now he has already 
taken 19 minutes. 

Shri Hari Vishnu Kamath: Perhaptl 
a miscalculation. 

1\lr. Deputy-Speaker: There are 
other Members who must be given 
opportunities. 

Shri Nath Pai: I was saying that 
the processes whiCh we initiate 'in 
Kashmir must be such which leave no 
doubt that either the investigation, or 
our other approaches, are coloured by 
political considerations. Either in the 
investigation of the case, or in deal-
ing with the elements, We must never 
make any ground, any scope, any 
margin to be misrepresented that we 
are departing from our OWn standard. 
What Pakistan does is no considera-
tion for us. Pakistan can naturally 
repudiate her obligations under the 
Nehru-Liaquat Pact. Whai better 
standards can we expect from the 
leaders of a country, or some leaders 
of a country 'Who in the morning are 
sworn in under the Constitution and 
in the evening hold a revolver at the 
back of the man who had sWorned 
them and trample under their very 
feet their own Constitution? But our 
obligations to our minorities are not 
enshrined in a document; our obliga-
tion to our minorities is something 
with which We are born; it is a part 
Of our culture; it is a part of 0IIl' 
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heritaae and civilisation. .It is writteJa 
in our COIlStltution. We cannot re-
pudiate and discard our obligations to 
those minorities without ceasinj: to be 
lndians. For us there is no escape 
from our responsibility. So, let this 
be borne in mind. 

I would like to come to China 
before I wind up and say, I do not 
know if the Govprnment of lnd.la De-
lieves, even now after twelve years of 
experience, that an amalgam of illu-
sions and personal prejudices can 
make up for the wlmt of a policy. 
Shri Shastri has talked of negotiations 
just noW and tried to console us by 
saying that there were 5,000 violations 
of the Soviet land. May I remind him 
how the Soviet lion reacted when 
there was a significant violation, not 
of land but of Soviet air supremacy? 
The Soviet Union girded up its loins 
when a U-2 plane violated the Soviet 
Air supremacy and put the United 
States in the dock. Why compare 
ourselves with the Soviet Union when 
we are patiently-shall ,1 say patient-
ly? is it the correct word?-quietly, 
submitting to thousands of violations 
of our territory? So, the Soviet ana-
logy does not apply to us. 

But the alarming thing is the 
announcement today from Rangoon 
by General Ne Win who says: 

''to enter into direct negotiations 
on the basis of the Colombo 
proposals". 

General Ne Win has paid visit to this 
country only a fe .... days back. Is the 
Government of India busy again 
bringing pressure on our frieniis and 
others to persuade China to come to 
the negotiating table even when China 
refuses to accept the Colombo PrOPO-
sals? What is the foreign policy of 
this Government? Hiding, taking 
shelter behind facts which are 
blatantly repudiated by others, going 
on chewing, chewing-how long are 
we going to chew-this pill from 
which the Iast substance has been 
squeezed out, this pill of the Colombo 
'Proposals? So far as China is con-
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p,8$ident 
cerned, to ao on parrotinil, reiteratiD&, 
repeating the Colombo Proposals. So 
far as Pakistan is concerned, what ill 
the policy? The dead and buried 
Nehru-Liaquat Pact. It is not the 
path of wisdom and statesmanship to 
go on hugging a corpse. A wise man 
knows that the only way to deal with 
a corpse is to give it an immediate 
burial or good cremation and do away 
with it and turn to life. What IS the 
meaning of this? Now General N. 
Win has started telling this thine· 

Let us remember what the Chinese 
are thinking. ,1 am not here to strike 
a posture of militant hostility to 
China. But let us trunk what Mr. 
Mao Tse-tung very recently told a 
visiting dignitary. Where is the 
Indian army? Where is it? He sBYII: 
it is invincible in peace, invisible in 
.... ar. This is the estimate. that the 
Chinese are making of this country. 

)(any of the evils with which .... e 
are confronted are the inevitable out-
come 01' the way we resisted the first 
invasion of free India. This is the 
penalty, the punishment we are get-
ting. About China may I say that 
this nation ~reated this emergency 
and what a new India we saw? The 
Chinese challenge brought to the fore 
all that is noble and great in the 
Indian nation and in the Indian 
character. All of our squabbles, all 
of our quarrels were forgotton. For 
the first time since the dawn Of in-
dependence, for the first time since 
1947 we witnessed all Indians march-
ing together under the seal of being 
.Tndians, we saw the rebirth of. 
new India. united dedicated, deter-
mined. facing defeBt in the face with 
equanimity and working with coB1l-
dence for victory. But all the pre-
cious treasure of our unity, of our con-
fidence all llhat priceless treasure of 
our u~ity, of our faith. all that hall 
been squandered away. has been 
thrown away. If this nation is to sur-
vive the challenges that are looking 
us in the fac,",. the present Government 
will have to make up its mind In 
ili!'Card that paralysing indecisiveness. 
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that uncertainty. lndia wil1 need 
IIOIDething more than the exhortations 
of tlhe people of this country to follow 
the path of Mahatma, GandIJ.i. We 
will need something at that undying 
faith with which Mahatmaji led this 
nation in its darkest hour, something 
of that courage with which Blbagat 
Singh marched to the gallows, some-
thing of the courage with which Khudi 
Ram Bose kept on chanting Bande 
Mataram, something of the soaring 
idealism with whidh Netaji and his 
valiant band of soldiers saw the dream 
and vision of free India come true. 
That alone will help us to face the 
future. 
14.0. hrs. IWI 
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8hri P. VeDkatasubbaiah (Adoni); I 
am highly thankful to you for having 
given me the chance to speak. From 
this House we extend our heartfelt 
thanks to our Education Minister, 
SIhri Chagla, who has so ably advocat-
ed our cause in the Security Council. 
While speaking to pressmen at the air-
port in London, he has very correctly 
pointed eut the attitude of the British 
Government towards our problems. 
The attitude taken up by the repre-
sentative of the British Government 
in the Security Council has not come 
as a surprise to us. The British Gov-
ernment never recan.CiJ.ed itse1:f to 
the fact that we wrested power from 
them and attained independence. They 
have all along been feeling a spirit of 
eomradeship and fraternity with Pa-
kistan and its leaders who were 
hobnobbing with them to vivisect" this 
country and to create all sorts of com-
munal troubles and hatred. When 
there was an emergency, some friends 
criticised the Government severely for 
Rot haTing more cordial relations with 
t:he British Government, but knowing 
as we do thell" past history, their atti-
tude towards our Government and 
OUr political movement, 'we could not 

the functions of the 
PTesident 

have expected more than what they 
have done. 

Shri Tulsidas Jadhav has narrated 
the interview that some M.Ps. had 
with Mr. Paul Gore-Booth, the British 
High Commissioner in 1lh.is country, in 
which the High Commissioner pin-
pointed and crystallised the opinion 
of his country on the accession of 
Kashmir to India. That amply speaks 
for their attitude towards us. 

As for America, though we are high-
ly thankful and grateful to that great 
country for coming to our rescue at the 
time we faced the crisis of the Chinese 
aggression, yet I feel that these two 
countries, America and Britain, want 
to stage a come-back through their 
neo~olonialism and to have a grip 
over our country. In spite of Pakis-
tan hobnobbing with China, they 
have still got a soft corner for that 
country. That clearly shows that 
they have not reconciled themselves. 
to us. 

Some doubts have been raised by 
Shri N ath Pai and other friends about 
the softer attitude that has been 
taken by Soviet Russia, but we should 
not forget the fact that the Soviet 
representative, speaking in the Secur-
ity Council, had clearly stated that 
Kashmir's accession to India was 
complete and irrevocable. So, the 
other thing which might have beeD 
said in a difrerent tone, should not 
be taken serious note of. The fact 
remains that Soviet Russia and 
Czechoslovakia have played their pan, 
and consistently supported us in our 
stand on Kashmir and in recognising 
our country's sovereignty over Kash-
mir. 

Coming to the communal rlota and 
the hatred that has been let loose ill 
Pakistan on account of the theft of 
the sacred relic from the Hazratbal 
shrine, I would like to point out to 
this han. House that it is a grane! 
strategv of both Palistan and China 
to "ee that there Is a chain of com-
munal riots in India and Pakistan. I 
also sav that it is an engineered aft'alr. 
In India also they have got acrema 
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prov~atllu.r who will fomen. trouble 
oU1. tne approp,Late m..:.m~nt wnen a 
Jllgnal 15 J:..~"'~l. ..I.u.Jl~ lnall t.n.e out-
ward enenues, .PalUstan and China, 
We sllould be veq careful about our 

.:internal enemies who, taking shelter 
under our democratic set·up are try. 

.lng to create all sorts of communal 
troubles. We must be more careful 
about our doubtful friends than our 
sworn enemies. That should be our 
"attitude, and the attitude of our Gov-
~rnment. I would very eal;llestly re-
.quest our Government to have vigil· 
ance over the activties of these people 
who have come here in so many 

.gUISes only to create trouble in thll 
·country. 

I was surprised to hear the speech 
ot an hon. Member of this House, 
who s .... ears by the Constitution of 
India and by secularism, and at the 
5ame time hal made the worst com-
munal speech that I have ever heard 
in thiS aUlfUSt House. I would 
smcere.y request the hon. Home 
. Mmister and others in Government to 
keep a watch on certain people, anll, 
jf necessary, to use their constItu-
tional powers to gag tfieir mouths, so 
"that they may not utter such Irrespon. 
sible and communal things in this 
country. 

Coming to our internal problems, 
the Vice-President has told us that In 
spite .of the best efforts of Govern-
ment, they were not able to may.e 
much head .... ay or show improvement 
so far as the tood production of the 
country was concerned. As has been 
"ointed out by several Members, im-
provement In agricultural productio.1 
is the main base for the economic 
development of our country. 
'Unless we improve things and 
achieve self sufficiency in foodgrains, 
we cannot progress towards industrial 
and economic deYelopment. Many con-
ferences of State Ministers and many 
seminars of aJrricultural officers are 

'held; still we have this alarming pic-
ture of shortage. in food production. 
From reports it seems we cannot reach 
the 80 million tons of production 

the ju.nctions Of .he 
Preside1lt 

which we achieved last year; there 
would be " SnUl" .lall or about 3.5 
million tons. '.i.'here is no use of having 
conierences or appointing one more 
lAS officer: these will not produce 
grains in the country. The Central 
Food and Agriculture Ministry has no 
overall control over the working 01 
the various State Ministries. From 
the way the Agricultural Ministries 
are functioning, I could say that even 
for 100 years we cannot achleve any 
iubstantial improvement though we 
may pump 'several crores in thii sec-

• tor. We must tackle the problem at 
the village leyel. There are delays 
in implementing schemes wl!1ch can 
yield quick results. The Ministers 
completely depend upon files and notes 
given by their glorified secretaries. 
Unles3 :hey apply their mind to the 
realitie:: of the situation and remedy 
the difiLulties that stand in the way, 
no amount of conferences and seminars 
or crores of money spent on schemes 
from tax payers' money will solve the 
food problem . 

While answering a question the hon. 
Irrigation Minister said that thi. Gov· 
ernment was considering taking over 
big projects with huge capital outlay 
In OUr State, we are constructing a 
huge project-the Nagarjunasagar 
project at a cost of Rs. 150 crores. It 
will take 10-15 years for completion. 
For all these years the State's resour-
ces will be diverted to this huge pro-
ject with the rellult minor and medium 
projects could not lIet adequate 
money. An early decision should be 
taken by the Centre to implement 
projects costing above a certain sum. 
Unless this is done no purpose would 
be served by sanctionin&.... some addi-
ttonal amount for agr;culiural pro-
duction. 

The cultivable area in a country is 
limited. With growing population and 
extended cultivation we could not have 
quick results. We should take to in· 
tensive cultivation so that the yield 
per acre mav increase. We have to 
see that the land reform problems and 
fragmentation of land are avoided so 
that there may be consolidation of 



nm:RUAlIoY 18, IBM Add"." bV the Vice- 1582. 

lShBi p. Venkatasubbaiah] 
noldings, co-operative farming may be 
encouraged. Credit should be made 
3vailable through co-operative socie-
ties. Our efforts should not be exten-
sive and diversified but intensive and 
concentrated so that best results could 
be obtained quickly. There are three 
or four departments doin" the same 
sort of work creating confusion and 
duplication: Community Development 
Ministry, FOOd and Agriculture Mini-
stry and some other agencies als~ 
3 or 4 agencies giving credit to the 
farmers. The result is that only infiu-
ential and rich farmers get advantage 
from all the three sources: co-opera-
tive societies, Community development 
agencies, revenue department. We 
should see that there is an entire 
review of the land revenue depart-
ment. 

I :have got the greatest respect for 
the leaders who are protagonists of 
prohibition; they say that it has done 
immense goed to this country. I agree 
entirely. But I regretfuIJy submit to 
them that it has thoroughly failed in 
its implementation; it has poIJuted the 
socia! fabric leading to boqtlegging 
and iIlcit distillation on a vast scale. 
If yOU are not able to implement it 
effectively, for heaven's sake scrap it. 
We ~eed not stand On prestige. 

About Hindi, I have to say a few 
words. We are people coming from the 
South. The Hindi fanatics in season 
and out of season by their speeche! 
and utterances are antagonising the 
people of the South. We are 
in no way lagging behined in 
learning Hindi. We have com-
mitted that Hindi should be the 
linguf14 f'/'an.r:a of the country. But by 
wounding the feelings Of southerners 
time and again and creating contro-
versies over irrelevant matters that 
HindI alone should be spoken, they are 
antagonising our people. J appeal to 
them to cultivate the spirit of car-
cJlality and tQ1~nce. We will not take 
it lying down. They alone are respon-
sible for creating this sert of antipathy 
tcnnrds Rincti. J earnestly request oar 

PreIide1lt dUeha.,.gi"" 
the funcP0n8 of the 

Preridlmt 
friends to be more tolerant and let us 
hope that ere iong it will become our 
national language. 

Sbri R. S. PaDdey: So far as Hindi 
is concerned, [ want to tell you 0IIIIt 
thing. The question of Hindi should 
not be r!Used in terms of north ,.,d 
south. '11h.ere are so many South 
Indians who are very keen, aIld are 
learning Hindi, and Hindi is very 
popular in South India. 

Mr. Deputy-Speaker: Order, Jrder. 
Shri Gulshan. 

,,) ~ (1Jfm) :-~ 
~, aq<t,,?qfd it ~'rr~lIr" 'l<: 'lit 
~~l:'t ;ffi"l<'f~~ I ~C1'fi"if~~ 
'l1lIT ~ ~'f.T if.1l ~ ~; if@' 1m 
rom ~ 'Il'T ~ ~t, ~~it ~i~ 
;t~I~, ~ it ~ ~ ~ .m 
~ it ~ ~iT ~~ {{ ~t I q'r, "'itr. ~ qifl.m ~ ~. 
'IiT~itf¥tif.1l~~t I 

if <it .. ~ "'~ 'l<: ~ ~ f.f;-;;.rifi't 
~ it m 'l<: >;ft f .... "" ~ ~ ~Im 
~~<f;1:~~;ro;1 

~ ~, ~SR ~ "IR 
~~~;;rffl"~a-(~~ 'Il'T~. 

;tt .r~ ~ 'l<: "'9Cf ;i~ ~ ~ .m 
~~f.f;~;tt<Wcm: ~~~ 
~;tt~&1tft I~;;fl:'t~~~ 
~ ;tt ~ ~ 'l<: ;it;: ~ ~ 
~tl:'t~l:'t~~.m~~~1 

1i~ii1mitm;m'liR' I ~ 
m~f.f;~~cfi~ ~t 
f.f;~~~",,~.m~r 
~ ;;r;r ~ qq;Jr ~~ it;;rRt-
~cfrm ~A;~~it~'IiT 
~ tv. 'Ifl~, ;A;tt ~ <; 0 

~,~;tt~,,!{~~,~ 

'a';r~1fi)mit ~m"'T 
mr ~ ~ I q ;it ~ 'liT I'iif.Z 'fiT' 
WI'1Rf'l\;:;:n'~ ~t, ~;i(~'Iil'. 
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IPft't.~~~~~? qm 
f.nn;r t"t '" ~ t, ~ f.nn;r 
~~lPn't ?~~if~Ttf't; 
qlIi tmi m ~ ~ l\'ft om 11': ~ 
t ~ mrrif it ~ fifitiTl'l' ~t. 
~ lilT ;nt ~ wrffl ~ ~ 'lQrl if n 
fl~om~~: 

• m \R1~~, 
1J.'iTl\'ro~~1 

mof ~ If>T QI'PT~ ~ t ~ 'II. T 

11': ~ t I :;mfur q;m:r ~ ~ iT~ 
~ tfIIT t .m: ~ ;ro; ~ Z1RI' 
t I ~ ;ro; if orm ~ f-;r;A;) ~ 
'Il't tmi ~ 1m. iI""tGT 'fi";;f ~ ~q if ~ 
~itllm~mor ~~~~ 
lfilrT 'TlIT flt; T1' 'lit ~ ~ iImr lfi~;rr 
t. ~ mGT ~ WR: ~ ~ <m 
~ 'lit ~ 'FT ~ ~ ~ fl:<rr \iffiTT 
t ~itt ~ GTT 'R:;;frlrT 'fiT ~ ~ 
mflF1::~I'~ifm:rmt I ~~-
11m ~ flt; l~ ~ if flt;m;:r !S ~ 
lF1::~ 1.m~a't~'fTflt; GTT~ 
if;' ftI1t lIT ;ft;;r iF ft:I'it liT 'iii( iF ft:I'it 
lITmlf>T~~if;ft:I'it~ 
~ ~ ~~ ~ lF1:: ~ \iffiJT I GTT 
GTq,;r If>T ~ t ~ qf'F flt;IfI 
GTT"fT ~ 'fT, ;r f't; !i~ ~ it ~ 
it flt;m;r lfiT ~ ~ ;;mit I 

;;r;rmTt~tllT~ 
~ ~ ifct ~ a't ~ ~ <m'GT 
~ q~ m;ft mrrlit ~ t ; ~ 
GTiI' WR: If>T ~ qrny t CIT.rm '1"-
1fft ~ ~ ~ I W If>T 'rnVT <m ~, 
~. ....,. GTRIT t ~ ~? 
q ~ ~iIm t I flt;m;r 'litr;ft ~ 
f1r.:r;ft~~ ~ ~ ~~ I 
~ ~ ~ m ~ 'fliff.!; ~ ~. ~ f't;-
~~fiI;;;r;r1m ~ ~ ~ t 
m~~;mor;;miTt I ~~ 

ae functions Of the 
herident 

m:IT &mIT t, 'fIT mn ;;nor t, 9'tiT. 
tVtlT ~ <!T\'ft I;!rcf\' ~ mm ~ 
w.rr ~ W<lf ~ limiT t I ~~ tr'r ~. 
~it~~;m;rif.l'~~(t 

IPn' t I fiAT fir.n'cIe if;' ~ ~ :;ft;.-
~ I 1ft it f1r.Tm' t~;ft;IT it fir.n'cIe t. 
~ if IT''t fir.n'cIe lF1:: ~ ~ ~ I ~ ~-
11m ~ flt; ~ if ~ fir.n'cIe l['r ~ 
t I ~~il>'Tll't;;r;rr~t f~l~ 
if 'liT fir.n'cIe ~ <mft t I ~ 
~ t flt; fi;mit ;m<'I' omfr tt ~ I 

;;r;r~ ~~~m:if 

'!'ifTa't~flt;~!S ~ 
~ I ~m m<I'T "T ~ q: 
~~q@'~~ I ~ ;ro;a't~­

~~tt'!Alfi"tilm~"tt ~ 
~ ;ro; qftcm: m);;r;rr 'lit lir.m 
~tlit~;f.~o;r.r~~1 
~ ~; m 'l'R~"t t ~ ~ em; 
'f.1lroGT t I ~ if ;m ~ t 
mq'~~ I ~;mffitfrort I 

a't~~~flt;mGT~~ 
~~t 1~~~ifRf ll'R~ 
t I iI'm<'r if ~ ~ 'fT ;;r;r flt; rior 
If>T ~ 'fT I <m ~ !!IT ~ \'mf 
~ GT"t <irrr.\' 1'iU; I orm ~ ~ 
rrft;rlif it ~ ~ ~ it I <m ~ 'I'm' 
~"t ~ ~'F ~'R lfi"t, <mif.l' fu;Ti itt 'l1V 

~t ~~~~~~ 
~ ~ <'rT1fT ~ I ~I~ <m if ~ 
'l'T flt; ~'f if;' ~fTtO ormT, 
w ~ ~ ~ ~ ilQITlT m iT, ... "t ~ 
1I':;;ffit m ~ ~Ior iflif f'F m· 
ri;;r ....,. \iffiJT ~'r ill\' Wl~ ~ If>T ~rGT 

~ rn ~R ¥" 'r JS' fir.rnT. 1ft mrnl. 
~ fir.rnT. ~ If{t l'f 'lit ~. 
~ ;;miT. ~ ~ fir.rnT, ,,* 
fir.rffi' ~ Wt if;' ftI1t l\"fR fir.:rm ,. 
~ 'IN ;;r;r ~ ~. il fll(!' <'iT 
~~~flr.~ if;' ftoIifm: 
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;ror't ~~ ~a't t 'OTif ~ ~ ~ \3~ 
~ ~m ~z~ ~ til' ~~ m'l>'l' 
lWI' I!i"W t ~ ~ lli"rmr ~ t 
fltr ~ ~ iii m-r ;; ~ ~ <'I1;ft 
it tIT ;;ro \'I1TTliT a f\lI' ~ q"{ ~ 
~ ifm. fll>ll"r ~ I ~;;;"if cr~ iii <'I1i1' 
~~~f'l>'~m«;;<'I'Pt.fll>ll"r~ 
~itU~it~mmf'l>'~~ 
1Irf11i'\1: it ~ if1T m«;; 0f'I1tmit' ~ 
ffi~~~~?~~~ 
~ q;; 0f'I1t ~I ~ ffi ~ t(liRm ~ 
~ ~t llil m;; mit' if1T ;;fl fu<:rfu<;rr 
;r.r ~r t ~ I\Itl'I' itl ;;r[1l' I ~ iii 
~cr it li'~ ~ it'" il'r.T t fllr ..m ;; 
...m- 1ft( ;tT 'if;f "1'\1: ;; "3''iiI" ~ 
1ft( ~T ifi"t omr 'ifif ~ ~li ~ 
~c~~ifi"t~q"{omr 
~ I ~ r:rrf~ '1ft' ~ q"{ ~f.trcr 
a"l'\1:writ~mR{'·~~ 

ifi"t If>~~t IIi<:q'[ ~ t ~ ~ 
~ '1ft' ~ itl ;;rrcrr t flf> ~ 
m«;; 011l'( ~ «ri ~ il'q.jifc ~t 
I!rr If>.{;or writ ~ it ~ "1'\1: Qlf ... @.{1 
orlil' ;;r)fltr ~ihrr ~ rn ~ m<: 'lilt 
;; i!i1t mm ~~ it ~~ f, "3';;"<f,"1 ~iCft 
{,. <::orrit I ~ ;;r~ if· li'& 1Ir~ ~ ~ 
fltr '3q1::I~Qfd" l1{l<::li' iii ~ it ~ '1ft' 
~ iii,", t flli a~ '1ft' ~ '!>1t ~ 
;;~1 f~ li'r iiI'CI'I'li'r fltr ~ I!rr 
1I'«<'1T ~« ~ ~ I 
a~ it writ ~ it wi!.1l'15 

1Ir~"I'\1:~~~.<'I1mifi"t 
~mir iIr f<'l'!1; ~ '1ft' ;rifT ~ I ~ 
~1TTt~{lil'lftt"l'\1:~~~ 
;;rr~tl~;;r'l'''3';;"~~ 
I!i't , ~ r arm ll'~ ill flr.Rt t 01 
I!r;;"'-f\' ~ 0 Qt(if ;r;; flr ... "(~ t I ;ft;ft q'R 
'l~ ffi f1ffl5'r ~;;~ t 1"3';;" il'f\;r ~ 
q'R a.... .1\'1' ~il'f ill f<'l'!1;;;fl f'l>'"([CI' 
~ ~~ q 'f1Tl: '" rlt ilnr)~ t, ;;r) ~ 
2116 (Ai) LSD-8. 
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~ t, ri foro: ~ 1li1 ~ II>'m 
'iITf~ I 

~ ~ ~ t fi!r m ~;r 
~~~.~i!i1~ 
m ilrf<:n!; ~mR if1T~ flf.'lfr 
~ t Iff'f.'Ol' lro ~ t fltr ~~;;;tt 
~ iIr 1{cnfillli ~ ~ ~ ~ ~ ~ 
Rit;;m:tfllr~~~~ I ~~ 
~~it~\i1fI;r~~Qi t I 
~ ~ f f'l>' ~ \i1fI;r~;r ~~~ or';tif 
iii'! 'rl11l ifi"t ;;rr:I ~ ~ om ft;rlir '1ft' 
~lll' m iIFi' ~ ft;rlir ~ I ~ m<r 
~{,. <'11m iit fut!: \ilft;l if1T ~iffii m 
m ~~it~if1T~'Ift'm 
~m-r~~;;ft~~~t 
~ 'Ift'~;;rri\lft I ~ it~i 
fltr~~ifi"t'il'lft;i~~it;;rrll' I 
~~;;.m~~~~~ 
qrnrt I ~mitm Itii~~ 
~I~~~i~~ilimit~ 
mit ;r;mil' ~ i'tf'f.'Ol' ;;;"if ~ ~iI' ~ ~. 
iii\' ~ 01 a~-ij; m ~ ~I~ 
m~ it ;;;"Rrr ~ I it '"t1TT fllr ~ ~ 
<'11m iii f<'l'!1; mit ;;fl ~ a;; llil r.~ 
~ f'l>' ~ ~ ~ ~ ~;; q"{ ti'ti ~ 
~'Ift'it11 

=;.f.t:lro~~{l iI'l1lt~~. 
it~~;;~;r.;:m~m<r 
1!iT.~ ~ t fllr ~ ~ atR~­
qfuili~q"{~I!rr~m-r I 

Shrf, Basappa: (Tiptur): Mr. De-
puty .. Speaker, Sir. the lengthy debate 
on the President's Address all these 
days has evolred intense feelings OIl 
all sides of the House because it g. 
connected with certain .aft'airs that 
have happeD'i!d in East Pakistan as 
well as in Calcutta. And, particular-
ly, what has happened in the .• Securi<y 
Council has als:l some'hing to reJIect 
in the docbates of this great Parlia-
ment. Even on the day when the 
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Address W1IS presented, the lil1J!Ulstic 
rivalry and oth<er things that were 
created have added to this kind 01 
feeU~ in this House. Therefore, the 
Parliament and the people of this 
creat country have to take note of 
ihe Intense feelings and see that 
thOSe intense feelings are set at rest 
so that we may march towards pro-
grea In all directions. 

Sir, the President's Address has 
been stated h be very comprehensive 
all through, but various criticisms 
have been levelled against this 
Address. Therefore, it has become 
our duty to analYse and see to what 
extent these statements or criticisms 
can be taken. Analysing these cri-
ticisms, I see that some of them are 
not made in a constructive way. Even 
ihIs mominlr. Shri Nath Pai, sppak-
Inlf on the Presldtent's Address, was 
talldn!!: in a tone which truly not be 
verv helpful. He was sppakin!!: of 
the' leaderless state of affairs here. If 
there was no leadership bere proba-
bly we would not have stood on the 
floor of this House to t'XDress our 
views. Certain thing9 may be hap-
pening which are not to tbe llklnlr of 
thIe hon. Member. But while making 
these criticisms one has to be very 
careful. As1dltJr the Prime Mlnis'er 
to resign Is no solution. On the r>th<er 
htnd, what We need Is a unified 
al'M"Ollch to all the problems that Are 
before us. Of cout'Sle. the adminis· 
tratlon has to be improved. The 
stand an! of administration Is at a 
very low ebb and there is uncertain-
ty and Insecurity. So, steps bave to be 
devised In order to see that these 
'III.!np are corrected. 

It may not be ~le to cover all 
the detans and mention all the 
SPeCifle steM to be taken In the Pre-
sident's AddI'eSS. It Is no doubt ex-
~ed that -..bile referring to the 
VlJ!\lance Commlsslon or the social-
istic mUem of soclm that W'e want 
to establish or any other matter we 
have +0 «Ive the direction In whIch 
this country hal t'l go and, ftoom that 
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point of view, it needs certain im-
provements. Of course, certain omis-
sions are also there. For example, 
ret"Cntly there was the death of 
several of our Generals and other 
high military officers in a plane acci-
den'. I am not referring to the aeci- ... 
dent Which took place yesterday or 
the day behre but to the pt'evioua 
accident. That accident shocked the 
whole country. So, this addresa 
should have made a mention of it. 

Though the President has not ex-
pressed any complacency in his 
address, still members have begun to 
see aU kind of things in that address 
of which one should be disheartened. 
Th\'!re. need be no disheartening. The 
very fact that the Security Council 
has adjourned shows that at las\ 
th'cre has been S1me effect as a result 
of our steps. Here I wish to refer to 
the good work of Shri Lal Elahadur 
Shastri, Shri Nanda and Shri Chagla 
who have done wonderfUl work. The 
very going of Shri Lal Bahadur 
Shastri to Kashmir has created such 
a confidence in that Sta'e. It m'lst 
be said to the credit of Shri Nanda 
that he to~k steps in Calcutta which 
prevented further happenings there. 
Although one member in the morning 
said 'hat ShriChag'a's argum'ents 
might not have had much effect, It is 
the villagers of Kashmir that have 
shown the way. still we cannot forget 
the stand taken by Shri Chagla. It 
had Its own effect. 

When we are considering the world 
scene, the death of Kennedy has cast 
a gloom to -the future of peace in the 
world. But the banning of nuclear 
weapons, the signing of test-ban treaty 
and the disarmament mOVe all to in 
a direction which shoWI that some-
thing gOOd may come out of all these 
things. 

The Address has devoted a «reat 
deal to mention about our deteriorat-
inJr relationship with Pakistan. The 
onlv policv that we ean pursue with 
Pakistan Is one of firmness, which has 
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yielded dividends. We have seen a 
number of times that talks with 
Pakistan do not yield any results. But 
once We are firm when we know we 
are in the right, I think wisd'Om may 
dawn on them. 

Something has been said about the 
Security Council. Shri Lal Bahadur 
Shsatri was right in saying this morn-
ing that the Security Council should 
see wisdom before taking up this 
issue again. After all, the Security 
Council is not there to resolve dis-
putes of this kind. Direct talks arone 
can do it. If Pakistan does not see 
reason in having these talks with a 
view to solving the problem, I think 
it is not the business of the Security 
Council to do it. When a question of 
the sovereigntv of a nation Is involv-
ed. the Securitv Council cannot arbi-
trate on that. This position was made 
known very clearly, particularly by 
Shri Krishna Men'on when he spoke 
the other day. I need not go into the 
questioft of haw the Briti~h rem-esen-
tative behaved in the Security Council. 
If they do not revise their opinion. 
other methods will have fu be devised 
to see what eXllctlv should be our 
relAtionship with .. Britain. Some 
explanations have been given this 
morning liS to the partisan attitude 
that has been taken bv Britain for its 
awn reasons. If It tllkes up that 
attitude to satisfy its own purpose. we 
are not here to listen to all those 
things. "articularly when it touches us 
most. When we are receiving aid from 
the United Statl's we have been saving 
that there should be no strings attach-
ed to it. But the recent happenings 
dearly shaw haw far they really 
believe in the non-alignment p'Olicv of 
our country. Whether It is II question 
of China and India, or India lind 
Pllkistan, they want to haVe IIrbltra-
tion for settling the dispute as If we 
are one of the parties to the aggreB-
!;on. When cmllin things happen in 
F-ast Pllklstrn lin' we ref"r to it t"en 
aIm we are tried to bl' equated In 
thllt way. Does it mean thllt. whe-
ther We have represented our elISe 
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properly or not, it is their deliberate 
intention to see things in that light? 
Both may be true. I think it is high 
time that our diplomatic mission.~ 

should do something m'Ore. What has 
happened to our publicity abroad? We 
have been hearing so much about It 
but what is the result? 

Mr. Dep"1t,·-SpMkf!l': The hOll. Mem-
ber should conclude. 

Shrl Basappa: r wish I could have 
a few more minutes. Since you want-
ed me fu conclude, I will say a few 
words about the regional imbalance 
and the backward areas. Sir, since 
you come from the Malnad area, you 
know what resources it has got. I 
have been saying ,I again and again 
that why a Central Board could not 
be constituted fu develop the backward 
u-eas. 

Shrl Warlor (Trichur): Is it a per-
sonal matter? 

Mr. Deputy-8peaker: You may leave 
me alone. 

Shrl Basappa: Sir, as you are sitting 
In the chair, you may not be able to 
speak more about it. But you abo 
come fr'om a constituency in that 
region. It is one of the most unhappy 
th'ngs that MysO!'e has been wrougly 
understood. There is a wrong notion 
that it is an advanced State. After 
re-organisation, its size hal bectmte 
just double. It Is facing huge pro-
blems. But what about the ftnance! 
Only Rs. 47 crores have been given 
for· the Third Plan of whiCh Rs. 28 
erores is the Central assistance. 
Sherawati project will take Rs. 21 
erores and the balance left is Rs. 8 
crores. How is it possible to develop 
that State with that small and meagre 
amount? That il one aspect of the 
case. 

I did not want to speak anything 
about the border dispute but now I 
ftnd it has been raised by members of 
the other House. AIm, It has been 
referred to by the Governor and' the 
Chief Minister of Maharashtra. We 
want these border disputes to be 
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settled once and for all but we are 
told that there is emergency and so 
these things will not be taken up. But 
on the 'Other hand, the urgency of it, 
the national interest behind it is 
spoken of by the Governor in his 
Address in the Maharashtra Assembly. 
Therefore, I have to speak something 
aboilt it here. If the question of 
Balgam, Nepani and Karvar is taken, 
there will be· hundred questions. If 
these questions are revived, I <to not 
know how many big questions will 
come up in this House. And how to 
lIOlve them? 

Again, about the Krishna river water 
dispute, what is the reason, what is 
the rationale behind the distrubtion 
of these waters? There is n'o reason 
at all and the Maharashtra Govern-
ment has taken it ttp. I wish that a 
more rationale basis should have 
been adopted. 

Lastly, about the socialist goal that 
we want to have and the corruption 
that we want to eliminate, there must 
be sincerity, there must be confidence 
infused into the minds of the people. 
When We speak of these things, where 
is that confidence, where is that 
sincerity? I have been seeing this 
morning how and with what sincerity 
and confidence this has been tackled. 
The sentiments expressed by the Vice 
President are ennobling sentiments of 
dedicated attention to all these things. 
If the independenCe of our people has 
to be upheld and increasing prosperity 
and ctmtentment of our people, the 
stabilitv, security and peace has to be 
established, this Parliament, this Go',-
ernment, has to give a correct shape 
to the things to come. 

9ri Shinkre (Marmagoa): Mr. 
Deputy-Speaker, Sir, th is bein g the 
1irst time you have sc kindly allowed 
me to speak in this august House, it 
becomes my foremost dutv to present 
to you my most respectful greetings 
and compliments and a.t the same time 
to pay, through you, my unstinted 
tributes to this unique experiment in 

the functions of the 
President 

democracy we have undertaken in this 
country. The very presence in this 
House of my han. friend Mr. Peter 
Alvares and my 'own presence as a 
result of the last general elections in 
these Union territories of Goa, Daman 
and Diu is a very eloquent and befit-
ting tribute to democracy in this 
country. As you know, the ruling 
Party, the Congress Party, contested 
all the 30 seats to the Legislative 
Assembly of these Union territories 
and also both the Parliamentary seats 
on behalf of these territories and, Sir, 
I will remind you and this Hous(;, 
through you, that the Congress less 
all the 28 seats aUotted for Goa to the 
Legislative Assembly and lost both 
the Parliamentary seats and as a 
result of this, we both Mr. Alvares 
and myself have come to this august 
HOUSe as the sole representatives ,of 
the people of these Union territories. 
You will please permit me to take up 
this opportunity to thank the peopie 
of this great country for their SUI-
tained and sincere effort in the cause 
of liberation of the~e territories. 1 
may state here that but tor the sus-
tained efforts and help from the 
peoples of this country, I wonder 
whether this Government of ours 
would have ever realised the need of 
liberating these t"'rritc~ies. 

Sir. wav back in 1954-55, we almost 
thought that we were going to be 
liberated on the 15th August, 1955. 
Even the Portuguese administration 
there thought it likewise. But quite 
of a sudden an announcement came 
from no less a person than the Prime 
Minister of India that the Government 
of India have no c'oncern with the 
Satyagrahis marching unarmed and 
non-violently to Goa. That was 
enough for the Portuguese authori-
ties of the place to butcher away un-
armed and non .. violent Satyagrahis 
wh'o marched into Goa and that was 
the end of it. I might ten you that 
on the night of the 14th August, :955, 
practically almost all the Portuguese 
civilians and their families plus tlle 
families of the milihry officer.; had 
soug~ refuge and shelter in two or 
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three houses in a Campal, Panjun, 
they were Just in expecWlll\!Y. 'l'ney 
kn"w an<1 ~ney were anLlelpatmg lor 
.som"mm~ to nap>,,,n an<1 De Dunrued 
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How are these words compared with 
the words of our Prime Minister in 
1955 saymg and teliing that the Satya. 
gran.s are not the concern of the 

away. ~Ut no.,ung napp,me<1. 'lne liove,nmem of mdia? The Portuguese 
annvWleemen~ came hom ~ liOvern-
mellt 01 mUla atlU everytrung wellt 
to p,eces. lVJ.any people nave asked 
me alter the reswLS of the elecuons 
wnelner the people 01 Goa t.ave llO 
gl'aLHuae WWW'QS our Pnme lI1iluster. 
ana tne quesUvll has maae me to 
ponder a IU~1e over that. But quite 
all 01 a SU<1den the answer swelled m 
my nuna tnat mOSI 01 us, the freeuom-
lovmg Goans, are regarwng tne Pnme 
,Miluster not so muen as a aberator of 
ours but the man responsIble for our 
agollies for long 14 year. I may tell 
trus .tiouse alld take ad vantage ot tlus 
cnance that you have been so lund 
to grant me and recall here what Dr. 
Ham lI1anonar Loma d!d for our llbera-
tlOn way back m 1947 even before tile 
in<1ependence of this coun~ry. To be 
exact and prec1Se, it was on the 18th 
Jun", 1~,/ that Dr. lWn ,Manonar 
Lomastepped into Goa and dehed and 
challenged the autnonues 01 the 
Portuguese and sald that he wanted 
to see how the Portuguese deny tne 
bas,c and fundanlental rights of the 
people. H" was subsequently arrest-
ed by the Portuguese adnunisU'at.lOn 
of the day whlch got completely 
shaky and. did not know for 24 hours 
Wllat to do. Subsequently, the ad-
vice came from Lisbon or their 
Central Government or London or 
from elsewhere and the things took a 
different turn. Why I am reffilllded 
of this incldent is this. At that time 
the Portuguese Governor General of 
the place had written to the Father 
Of the Nation asking how he justified 
the intervention Of a foreigner Dr. 
Ram Manohar Lohia into the domestic 
affairs of a foreign country I may re-
call the words of the Fatber of the 
Nation who replied to the Portuguese 
Governor General of the day: 

"Dr. Ram Manohar Lohia com-
mands my respect for putting his 
foot on this pimple on the face of 
lDdia. .. 

liovernment bu.chered and massacred 
the poor unarmed and non-violent 
Satya,grahis when they had the assu.-
ranee frOm the Prime Minister. 

I may also be permitted to a vail of 
thi, opportLllli ty to pay homal:e to the 
unknown martyrs, endless wQrkers, 
Who hav~ sutter"u, who have sht:d their 
lives and 'blood in the cause of free-
dom of ~hese terntories. You IWght be 
iindlng 1t scrange that aifer more than 
two years 01 ~ liberaUon of these 
territOries, I am taking u.p the !loar 01 
tlus House to pay tlus homage. But, 
as you have been reminded here, this 
is the first time that the representa-
tives of these territories freely elected 
through adult franchise and through 
general electlOns are llaving the Doanee 
of speaking on the floor of this HOUle 
and only what these representativea 
speak wi,l purport to be the exact 
version and exact mind of the people 
of these territories. The recent elec-
tions of Goa are not a trifle because 
th" Congress Party the ruling party 
had made it a.moit a prestige issue. 
You will be surprised to know and to 
learn that barring the Prime Minister 
himself, almost all the big guns of the 
Congress Party and even some mem-
bers of the Government had gone to 
Goa to campaign and the net result 
was that they loss all the 28 seats to 
the Legislative Assembly and both the 
seats to the Par:iament and most sen· 
sible people in the country are hopin~ 
that election results of Goa, Daman 
and Diu are an indication of tht 
future trends of things in this country. 

An Hon. Member: Nonsense. 
8hri 8hlnkre: It may be a non-

sense ... . 
8hri Klshen Pattnayak. Not at all. 

8hri 8hinkre: This is the first time 
that I am in Parliament, and I seek 
for your generous indulgence it un-
wittingly 1 mi&ht have indulged iner 
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committed some slip or parliamentary 
impropriety. And I am sure that you 
will be generous enough fo overlook 
any slip on my part, because I may 
make it perfectly clear that I have the 
highest regard for this noble House 
and its glorious traditions and nothing 
will ever come to my mind which 
might in any way be interpreted or 
even remotely taken as anything like 
lack of consideration for this auCUSt 
House. 

Coming to the Address of the Vice-
President discharging the functions of 
the President, to both Houses of Par-
liament, there are too many hon. 
Members Of this House who have al-
ready spoken on this- subject. Al-
though .1 support the motion of thanks 
because of the due reverenCe that I 
have for the aucust personage who 
was kind enough to deliver the Ad-
dreIS, 1 cannot help expressing some 
of my misgivings over that Address. 

First of all, the overall impression 
that the Address gives is that it is a 
completely lifeless and insipid docu-
ment, a document that re1iects no per_ 
spective, no vision and no sense of 
dynamism of'-which we are hearing so 
much nowadays in ~ country. 

Alluding to the foremost question 
in the mind of everybody, namely the 
Chinese aggression, what does the 
Address say? Has what the Address 
says any meaning, either positive or 
negative? The truth is there that a 
part of our sacred soil is in Chinese 
hands, according to the admission of 
the Government themselves. What 
does the Vice-President's Address 
suggest !Iis-a-tlu this unlawful and 
tTeacherous occupation of our sacred 
soil Shri Lal Bahadur Shastri posed 
a sort of direct question. He said 'Do 
you want war or peace?'. This is a 
very pathetic question to pose. But I 
might be p"rmitted to point out that 
short of war there are many other 
things which we could certainly tackle 
and certainly endorse, or at least we 
Iholllcl. not be allowed to take a com-
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Pletely negative, or not even a neeative 
attitude, but an attituQe of expectancy. 
Now, what are We expectine? When 
the Chinese haVe already occupied our 
territory, according to the admission 
of the Government of India them-
selves, who is to expect? Are we to 
expect a fresh attack from the 
Chinese? Or are we supposed to do 
something in order to force the 
Chinese to do something so that the 
unlawfUl occupation of our territory 
is forthwith vacated? 

1 do not understand what exactly 
makes the Government or the Vice-
President to write such an Address. 
Sometimes, or rather many a time, I 
feel that important, baslc and funda-
mental decisions of pollcy of Govern-
ment are being taken not by the Cabi-
net or by the Ministers concerned but 
by the senior bureaucrats in the Cen-
tral Secretariat because I cannot 
understand this way of putting up 
such an important and such a funda-
mental and such a national question 
that practically has touched everyone 
in the COUlltry, no matter to which 
-political party or political ideology 
he belongs, and not even a who-is-
who report will be like this. That is 
why, .as 1 said, and I repeat it, that 
sometimes I have a feeling like this. 
You know, Sir, :very well that recent-
ly we had this experienuce in Goa, 
and we haVe found that the senior 
bureaucrats haVe nothing like cOllsi-
derations of national prestige or 
dignity of our country as 
a nation for them, it is onlY 
'Go-safe' or 'Safety-first' policy. 
They look only to their own comfort 
!U1d their own welfare for the next as 
many years as possible, and very little 
IS there which touches them as to 
whether the Chinese question is affect-
ing the 'PCopla a.nd people's senti-

ments are being overlooked or not 
That is why, as I said earlier, some-
times I get a feeling that these im-
portant and fundamental decisions of 
pOlicy of the Government of India are 
belq taken Dot b~ the CabiDet or b7 
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the Ministers concerned but by the 
senIor men in the Central Secretariat. 

Diu which are more than five hu.nd-
red miles from Goa? What kind of 
similarity and what k:nd of homogene-
ity can Government claim between 
Goa and Daman and Diu? Because 
the Portuguese maintained them 
undllr the same shackles, do this Gov-
ernment also want to keep them 
together? They have rightly called 
it as some sort of domestic colonia-
lism. I would say that trying to dic-
tate terms from New Delhi to Goa and 
from Goa to Daman and Diu, or from 
Gua to Daman and from Daman 
to Diu also amounts to some sort of 
domestic colonialism, if I rna;, be per-
mitted the use of such an expreuiou 
here. 

Tne next question which directly 
concerns me and to which another 
hon. Member has also referred, is Goa. 
A.~ 1 told you, the party which 1 re-
present, namely the Maharashtrawadi 
Gomantak Dal, which is a party only 
for the ~peci1lc purpose of obtaining 
merger of Goa into Maharashtra won 
the elections to the legislative assem-
bly and won both the parliamentary 
seats. It is very much regrettable 
that in the Vice-President's Address 
there shOUld not be even a passing re-
ference to the future of Goa. The hon. 
Minister without PortfOliO, Shri Lal 
Bahadur Shastri. while he was the 
Homc Minister, had declared in this 
very House that the Union Territory 
arrangement was a short-term arrange-
ment or at the most a stopgap 
arrangement, and no territory could 
remain long as a Union Territory, and 
shortl.v, this one would be settled or 
adjusted with the adjoining States. 
But I rellret to state here that there 
is no reference in the Vice-President's 
Address to the question of the merger 
of Goa with Maharashtra and of 
Daman and Diu with Gujarat. Gov-
ernment may. say that it is a very 
mInor question. It may be a minor 
question, but I must remind Govern-
ment that it is these minor questions 
which become bigger questions or 
larger questions some time later, and 
then Government will have to find a 
reply, becaUse they have never had 
any reply to them so far. Only yes-
terday, I th:llk, my hon. friend Dr. 
Ram Manohar Lohia said on the fioor 
of this House that this Government 
only knew how to pose questions, but 
they had no answers to any ques-
tions that they had raised. 

Mr. Deputy-Speaker: Now, the 
hon. Member should try to conclude. 
He will have other opportunities later 
on. 

Shri Shlnkre: I would take just 
one more minute. In the name of 
democracy, I ask Government what 
the idea is of controlling Daman and 

That is why I urge Govemment to 
take speedy stepS and expedite the 
question immediately and obtain the 
melrger of these territories, that is, the 
merger of Goa into lIIaharashtra and 
that of Daman and Diu into Gujarat, 
lest things should degenerate in such a 
way as has happened in the case of 
other issues. We have had the ex-
perience of how questions have de,e-
nerated so far. The hon_ Members 
who have spoken before me have 
vastly referred to the question of 
Kashmir and pointed out how it was 
spoilt. 1 again place the blame •• 
the doors and shoulders of the Gov-
ernmen t for the imbroglio that the 
Kashmir Problem is. If we say that 
Kashmir is fully integra ted and it is 
fully part and parcel of India, why 
have the Government of India creat-
ed this ridiculous spectacle of two 
premiers of one country, one for 
Jammu and Kashmir and the other 
for the rest of the country? Why did 
they go to the Security Council in the 
first place when they knew that it was 
a completely and purely internal and 
domestic question? Why did they Dot 
withdraw from the Security Councll, 
the moment the Security Council sald 
that Pakistan was ai,. aggressor? 
Thereafter they could have decided 
and settled all these qUelltions with 
Pa;:istsn directly. if not immediateb', 
at least at our convenience or at tile 
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moment when we felt that it waa 
JustUied to do so if we had done that, 
at least we would have the baby in 
our oag, as the saYlllg goes. 

Sbri Walrioc: At the fag end of 
the Clebate, 1 do not wl8h to cover all 
the pomts wruch have been traversed 
by so many at the han. Members who 
have spoKen so far. But I am sorry 
to say Inat in thl8 debate, there lS one 
Httle subject wll.lch has almost been 
neglecteCl, and It is a very vital sub-
ject WlllCh atfects our natlonal eco-
numy, and that 15 the relationship of 
the working ClasS with productlon. 

The Vice-Pres.dent was wise enough 
to. say that the proCluctlon had been 
going up steadIlY and progressively 
and that it was expecteCl that we would 
have much more mcrease In proCluc-
tion in the coming years. But actual-
ly, What is happemng in that sector? 
I feel that Government have not given 
much thought to It; I am referrmg to 
the Government as a whole and not to 
any particular Minister or for that 
matter, the Home Minister. I s'ly that 
the Government as a whole have not 
given much thought to it; they have 
not given it the attention which· it 
reqUIres. I can understand this House 
and the Government being much 
exerci3ed because of the happenings in 
East Pakistan and in Calcutta and 
other parts of Bengal as well as in the 
international field and in the Kashmir 
area. From all these things it is difti-
cult to divert the attention of Gov-
ernment. But at the same time, this 
aspect is of vital interest to the coun-
try not only in the emergency in which 
we are at present but also for the 
future. 

What is happen:ng there? We had 
a decade of socialistic pattern of 
society. The Vice-President says in 
the opening paragraph of the Ad-
dress itself: 

"We have continued to move 
forward tdivards our objective 
of a democratic and socialist 
order at home and for peace and 

the junction, oj the 
President 

co-operation 
affairs". 

in mternational 

We may leave the latter pert aside. 
As regards the form(!T, it i2 sald we 
have continued to move forward to-
wards OUr objective of a democratic 
and socialist order at home. We had 
the socialist pattern from Avadi in 
1955. In the last decade, from that 
year til! now, when V}e look back, 
when it is reviewed not only by the 
Opposition but by the Goyernment 
and the government p::rty itself, they 
have come to the conclusion that it 
is high time a commission was ins-
tituted to investigate whether mono-
poly has grown un "un troll ably in our 
country. Monopoly has grown to 
such an extent that it has become a 
state within a state. That was the 
statement given in :he press when 
the ruling party hod its annual ses-
sion in Bhubaneswar. In another de-
cade of 'socialist denl'lcracy and pro-
gress', I do not knew where we will 
reach. It may bE' a ~tate which is 
completely controlled hy the mono-
polists. N ow monopoly is only cor-
roding the Government. At that 
time it will be monopoly taking hold 
of the whole thing, if things go on 
like this. The cru~;al quest.ion was 
also debated by the ruling party whe-
ther we first create abundance of 
wealth and then sit down and quieUy 
and calmly begin to distribute to all 
those who need or bo.h these things 
should go hand in hand. I know 
there was much controversy in the 
ruling party on that also in their 
annual session, and n,,:hing was deci-
ded. 

But actually what is happening in 
this sectorr I wiSh the pointed atten-
tion of the House was drawn to that. 
It is a fact that concentration of 
wealth and economk power in a few 
hands has increased dnd the mono-
polistic hold on the economy of the 
country has corroded pven our poli-
tical life. There is no gainsaying 
that fact. whether we !et up a com-
mISSIon or not, it is all patently 
knov,"n. That miMt be thQ ~.aAnn fo'r 
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the 'investigators' report not coming 
to liJht. 

As regards the Iliricultural sector, 
r am not saying an,)'tbing because 
that has been much discussed. It is 
admitted on all hands that there we 
have failed to reach lilt! target or 
self-sufficiency. 

The main question which has agi-
tated the Vice-President in his Ad-
dress, the main 'disturbing' factor in 
the economy is the rise in prices, 11 
is only 'disturbing' in the terms of 
the Vice-President. But actually the 

. position is whether the working 
classes and the t;liling masses live Or 
do not live. It has come to that. We 
all know that the working class has 
not got even a bare minimum exis-
tence wage, what to sp~ak of a living 
wage--because prices nave gone up. 
S.atistics will show that we are 
giving some increased wages or some 
increased dearness allowance, 1 must 
remark that the attitude of the Gov-
ernment is callous and it. is a moc-
kery: the Government has come 
forward with a pittance of an in-
crease of Rs. 2 in dearness allowance to 
its own employees. It is better that 
it is withheld and this sort of joke 
not played on the miserable life of 
the people. 

In the First and Second Pay Com-
mlssion Reports, there had been sug-
gestions and all principles were well 
laid. It was only up to Government 
to implement them and give what-
ever is due to their employees. This 
is not done. 

And how much is the riSe in 
prices? It is abnormal. That is ad-
mitted on all hands. Every day 
prices are shooting up. Government 
is not controlling them. In the name 
of emergency, taking shelter under it, 
in spite of the DIR, profiteers are 
going scot-free. That is what is 
happening. In order to protect the 
economy under the stress of the 
emergency and the crisis, the working 
classes Of India organised under 
tlheir various central organisations 
came together and agreed on their 
OWD with the Government's proposal 
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for a tripartite agre~ment. What was 
that agreement? It was just liKe a 
stool with three lE'gs. The Govern-
ment had its own part to play, its 
own responsibllities - to discharge. 
'J.'he emp,oyers had their own and 
the employees also had their own. 
Government, first of all, had to con-
trol and hold the price line. But 
Government has totally and com-
p.etely and miserably failed in that. 
It is helpessly and hopelessly sitting 
back-'don't know what to do'. This 
is the a.titude to the forefront pro-
ducers in the economy, the working 
class. Leave alone the middle class, 
the agricultural class, the agricultu-
ral labourers. Even the industrial 
workers, the most organised workers, 
the most conscious workers have 
been denied a minimum existence be-
cause of the high prices, Nobody 
can control the prices. Take any-
thing in the market. Whatever price 
comes ·to the tonguE' at that parlicular 
moment, that is the price demanded. 
There is absolutely no control. It is 
complete anarchy. Even for small 
items like cloth, everyday necessities 
of life, like wheat, wheat dour, what is 
the position? Wheat dour is sellmg 
today in Delhi at Rs. 31 per maund. 
It had been Rs. 17. And what is the 
Government doing?, Why is the Gov-
ernment sitting quiet? Why not con-
lrol these prices? Wheat is in their 
hands, rice is in their hands. As re-
gards cloth, it is completely left to the 
mi:lOwners. They stamp the prices. 
Whether we get it at these prices or 
not, nobody checks. Whether tatey are 
stamping correct prices, nobody check •. 
If lhere is a checking machinery, 
everybody knows that there will not 
be SO much talk about corruption then. 

Take blades. A blade which had 
been costing 13 nP is now sold for 
28-30 nP in no less a place than 
Bombay or Delhi. In Conn aught 
Place, you cannot get a blade 
at all, a shavable Nade; and the 
Government is complacently sitt;ng 
back, hopelessly and helplessly sitting 
back. So that leg of the stool J! 
broken and gone. 
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lShri Warior] 
What do the employers do? They 

are mintine lakbs. How much profit 
have they made in this period? The 
lat~st figures, those of 1962-63, are nJt 
available. But in 1960-61, the general 
increase in profit was 13'2. Taking all 
concerns together, I declare that the 
big foreign giant, Lever Brothers, has 
knocked off the first place in the 
list, their p~ofit being 26 per cent 
after paying the taxes. Eighteen or 20 
other big undertakings in India have 
knocked off the major portion of the 
profits. And nobody can argue it 
is because of added investment, be-
cause their inves~ment is only seven 
per cent while their profit is 13 per 
cent more. I d:> not go into the the 
figures, not that I do not have them, 
everybody has them. It is all well 
known, these are figures published not 
by the communist press, but by the 
capitalist press, and it is in the hands. 
Of the Government, they can see It. 

So, the other leg is also gone. But 
what about the workers, the only 
remaining leg on which the economic 
sto:..ol must stand now? They rose to 
the occasion, they consciously under-
stood the implications of the emer-
gency and their responsibility to 
society, if not. to this Government. 
They alone kept their word, and kept 
up production, increased producti:>n. 
No t'ther authority than the Vice-Pre-
sident himself saYS that there has been 
an upward trend in industrial produc-
tion. 

Shrl A. p. Sharma: What is your 
contribution? 

ShrL Warlor: He can speak when 
he gets his opportunity. 

The point is that industrial produc-
tion rose. I can quote facts and 
figures to show that the capacity is also 
rising, that production is rising. All 
these have ri~n, but actually where 
have the wages stood? 

Mr. Depa.tJ-Speaker: He will have 
two minutes more. 
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8hrI Warior: That is enough and 
more. If we take 1951 as the base 
year, and the figures for the index 
number of money earnings, the a1l-
India consumer price and the index 
of real earnings in relation to money 
earnings, to be 100 each, we find that 
the corresponding figures for 1961 are 
137.5, 120 and 114'6 respectively. The 
real wages may have gone up in terrol 
of rupees to an extent, but actually it 
was reduced. The conclusion is clear. 

I do not want to go into the question 
of the· dearness allowance, but dearness 
allowance has become a permanent 
feature of the em:>luments of the 
workers. The trunk of the tree is 
shrinking and the branch of the tree 
is enlarging. The branch is much 
bigger than the trunk of the tree. So, 
the trunk cannot stand, it falls down. 
A textile worker, for instance, gets 
Rs. 371 as his monthly emoluments, 
but his dearness allowance is Rs. 75. 
How can this go on permanently? So, 
the question of merging dearnes~ allo-
wance with the wage is ~ foregone 
conclusion. Just as Government 
orders sO many people to go to this 
side and that side of the cOlmtry, they 
can do it. 

About the cost of living index, it is 
admitted and the han. Minister 
Nandaji knows, that it is II complete 
fraud. Suppose I am sleeping and 
somebody picks my pocket, it is called 
pickpocketing. 

Mr. DepatJ-Speaker: He will have 
another opportunity. 

8hrl Warlor: I do not want another 
opportunity to say this. It has riseD 
by 29 per cent from 1960 onwards. The 
Lakdavala report of Bombav and the 
Desai report of Ahmedabad have said 
so, What has this Government done 
about it? It is nothing but pick-
pocketing the ignorant workers, a 
shameless thing that is going on in 
this country. Is the Government go-
ing to stop it? I am not very much 
concerned about democr' . or 1IOCIa-
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lism, I am concerned witll the real 
wages and the living conditions of 
our workers, of our masses, and there 
the Vice-President has failed because 
this Government has failed. Un,,,ss it 
rectifies that, we will have to forward 
their demancb to this Gcvernment, 
and the Government will have to con-
sider the demands made by the 
premier organisation of the working 
class, the AlTUC. 

W{o U'f~~:~ 

~,~~""~t ... 
~~:~~'IiT 

~~~tl 

W{o U'f ~ ~ : Iql'f WI" 
it ~ I 

~iIi'¥f11f'll"iliam:~~ 
~~~~it;;rr~tl ~ 
iIi~itft~~~m<f'IiT~ 
'1m c;,,( 0 ~ 'lit ~ t, ~ 
~ f~ ~ ~ I '1m c;,,( t) 
it It>&r tfllT t fir. ~ ~ ~ mol" 
oft;t; ~ ~"U'ilf ~ iii ~ 'IiT~, 
~~'IiT~~~lfil~f.f; 
~'IiT<m<mUTtl ~~~ 
~t:moI"'IiT I ~i't ~iIi 
<mUT~lfil~~ I 'R~'R 
~"(~;r.r"Wt I ~iliam:m 

SffiITif ~, lIT crT ~ lIiT ~ 
fir.Itrr lIT ~ fir.Itrr I ~ eft fti't Iql'f ~ 
'1m c;,,(0 it;~~ I 

~ '1m "v(O lfil m<f q I 

~itf<m"QlIT~f.f;~'liTm 
lI'Ff!Il ~ ~ it ~ ~ iii ~ 
~ ~ ~ it; ~ 1T<Ii ~-'Ifm" 
~ f.;m ;fflr-~ it; 'ftR: 'R ~ 
*"'wrl ft_~fiI;~'IiT 
~ ~ 'Ii1f ~ oft;t; U'IiT it; ~ if lit 
ft ~ qr JIIIiIlt t ~ tv it; ~ 
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itliT~~~~SI"fi'1"Iitfir.q:~ 
~~t~m~'R 

~lIW~~tl 

'1m ,,~( n if f<m" QlIT t f.f; 
~*",'IiT~~rn~ 
~ 1l'mT lIiT ~ ~ *'" 'lit 
~~~~ I ~m<!i~ 
~tf.f;~it;~if~*", 
~~it;;j;fit~miT~~~ 
~it;*"'t~~'Iit'lm 
,,~(t) it ~ m<!i t f.i; "t ~flf 
~¢'IT 'IiT~IiT\'iT~ ~t I 

~ ~ IITmIl 'liT m1f it ~ Q11: 
~ m<!i ~;;mn t f.f; lIW 'R ~ 
it;~it;~it~~[ft:, 
~~~~~*",~mt, 

~~~lIW'R~~~t: I 
m1fif~It>&r~f.f;'Im"~(~) it; 
~ ;fflr '1fu;: f1r.T "!"I" ~ it; ~ 
~ it; mcr f;rritm ~ eft ft ~ ~ 
• f'li ;fflr-~ ~ ¢'IT 'liT ~ 
~~~!,smrr*",lfil ~~ 
t~~~~~it;SI"fi'1"Iiit; 
~if~~;r?~t,~~it; 
'I'~ t I 

~ftm<f~~~f.f;~ 
'liT1J~~it;~'R~~ 
'liT ~ ~ 'liT ~, ~ m<f smrr ~ 
it;~~flI;tT'IiT;:r~ I ftri~ 

f.1; Iql'f ~ f.rai11 ~ it; ~ ~ 
~ ~, eft m fcr'm ~ i .m 
11K'!" fif1Jilf ~ ~ ~ ~ 11K'!" (fit> \JOT 

~ I ~'Ii'tt~lI'm~~~ 
;;rTfti't~t I m1fm1f~~f.;m 

~ ~ ~ ~ lrt m1f iffifif IIi«IT t 
\Mit;~if'4t~i' ~it;om: 
~~~t .... 
~qI1Ir:~,~1 
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16.00 hra. 

~o ~ ~ ""~ '11:r-d 
Ilif ij- mq ;fl it{\" iller ;fl WI OAT "I1fQ.'it I 
it ~Hr ifi"cloq- <rrOfif ~ <:~ ~ I l!~ ;fl{ 
lferOf;r SI"'llif ~;fr if; ~ ij- if@' ~ I 

~ ~~ : i'tu ifi"cloq- ••• 

Wlo ~'A~~ :it~ 
~ fil; "i{ .~~ i{1 I ~ifi"if it ~ro 
~ ~ if; srfer <rrorif ~ ~ ~ m<: 
fit;it ~ iFIi ~ ~ if; srfer ~'T I it ~ ij-
~ITT, ~i<: ;a"if ifi"f <nif if; milT ij- ifi"~ITT, 

fil; ~ f'limif ~'T t1;'Ii 'iili iI) ... q~ ;lor 
;fl WIS<: ~ troif ~ f~ ~ ~, w ~ 
m if;f.Iit I .~ it 'ilTi{QT~ fil; "Il"Cf 
m-1ifTif 'lfr IifRT C;IS ( 0, IS¥ (0 m<: 
IS~( 0, ar;rT ;fl ~. Qf!; ~ ~ 
~ ~'T ;fllfi{ wrn<: if ~ fil; ifi{ ~ 
if; 5Pln"1.ll ;fllf~ 'r<: f~ I 

Mr. Deputy-Speaker: Dr Lahia has 
raised a point of order that the Prime 
Minister has to reply. I would like 
to read to him rule 20: 

"The Prime Minister or any 
other Minister, whether he has 
previously taken part in the dis-
cU3sion or not shall on behalf of 
the G:1Vernment have a general 
right 01 explaining the position." 

There is no point of order. 

Wlo ~ ~ ,"~rn : ~ 
~~, it it lfi{i" mlflWf 'IlT t m<: lfi{ 
~er'IiT~t I 
Mr. Deputy-Speaker: I have given 

my ruling. Please sit down. 

~o~~~:a)m 
~ if; f.Iit i't't ~ t1;'Ii it ~ <:i{ 'lffiIT 
tfil;it~~~1 it~ 
~SfiIiC~~m<:~~if;~ 
;;no ~ t,lfi{.ifi"~ Qf!; fil; ~ ~ 
f.tvP:r ;fl 'FIft ~ iftT lfiW I 

Dr. Ram Manohar LoMa then left the 
House. 
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Dr. M. S. Aney: Sir, before you 
proceed to call upon the hon. Home 
Minister I only like to record my pt"o-
test that for four days I have been 
standing here trying to catch the eye 
of the Chair hoping that you would 
call me. Unfor:unately for me, on 
account of certain technical difficulties 
whkh have been communicated to me, 
1 am sorry I could not participate in 
this discussion. 

Shrl Nath Pal: It is very reprehensi-
ble. It is not at all fair, Sir. We join· 
our voices of protest. I am sorry to 
interrupt the pro~eedings but he is 
th~ senior-most Member of the House. 
He is a veteran as you will recall. We 
are sorry that he is shown such palp-
able discourtesy (Interruptions.) 

'" .rr.m <'m'f ;f~ : 'ill<: Wr 'lfr 
~ if ~ ;fl m ~ flr.Tifr "I1fi{it 
;;r;r ~ ;fl f<m 'lffiIT t I 

'"wmft~~ (~): ~ 
~~, t1;'Ii iITa it m ~ ~~ I 
it "Il"Cf 'liT Elfrif m.m ~ ~ fit; 
61"0 lf1il if; ~ m i't't '!Ii if; ~ ~ 
;fl iffi;r iftT f1m I lfi{ i!?T 'IITU WlfTlf 

~ '1R ~ij" sr'IiT<: ij-~ ~ iftT 
'lfr ;;n;ft ~ I 

Mr. Deputy-Speaker: The unattach-
ed Party was given 34 minutes but 
they have also taken 1" hour 35 
minutes. I explained this to Dr. Aney. 
It is with regret that I had to do it. 
However, as the House desires, I will 
give him five or ten minutes so that 
he can speak. 

Dr. M. S. Aney: Sir, I am sorry that 
I have to distrub the ordinary proce-
dure which you wanted to follow for 
my sake. I did not do that for t'tis 
purpose. I only wanted to express 
my regret _ that such things should 
come in the way Of tree expression of 
vIews.' . 
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I rise to BIlpport the motion moved 
by Mr. Chaudhuri on the Address to 
Parliament ·by the Vice-President 
given on the 10th of February 1964 to 
inaugurate this Budget Session of 
'Parliament. It has given a picture 
()f the nature of progress which the 
G:l'Vernment of India has been 
endeavouring to make towards its 
objective. It frankly points out that 
the overall rate 0' economic growth 
has lagged behind the target which is 
mainly due to shortage of agricultural 
production which in 1962-63 showed 
a fall of 3'3 per ct!nt. It is admitted 
that there have been successive bad 
agricul tural seasons in the c:>urse of 
the Third Plan and it has called upon 
those who are most vitallv concerned 
to note that a "steady increase in 
agricultural production is the most 
important task before us today." I 
am sure the whole House will support 
this fervent 'appeal made by the Vice_ 
Presid~nt to the Government of the 
Centre and of the States and the agri-
culturists of India. The Fourth dnd 
Fifth Plans depend entirely on our 
success in making up of the short-fa lis 
in agricultural' production of the Third 
Plan. The goal of a self· generating 
and self-sustained eeonomy at the 
end of the Fi "th Plan can be reached 
only if we succeed in impraving our 
agricultural production upto the tar-
ge's in the Plan. Our problem is no 
dou'bt vast in magnitude and complex 
in character. But that is what the 
Planning Commission has to solve 
not theoretically but guiding the 
people concerned on practical lines 
by making available scientific know-
ledge and technical knowledge as 
well as easy financial resources at 
the proper time. The Planning Com-
mission and the Government of India 
are both On their trial mostly' in the 
remaining two years of the Third 
Plan and the ten years of the' re-
maining two Plans. 

Agricultural progress and industrial 
growth are the two wh~els of the eco-
nomic van which is to take us to the 
destination of a sociali It democratic 
eoeiety which we envisage as a com-
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munlty of equality and plenty. Pros-
perity and progress are the I.auses and 
socialist orde~ is the rl'!;ult brought 
about by the application of the princI-
ple of equitable distribution "f wealth 
produced and earne'l. I deliberately 
use the word 'equitable' instead of 
'equal'. Equal distribution h3! Lheore-
tical existence like Euclid's point and 
straight line on the global earth. 

While r exnre.! mv aporeciation of 
the points made out in the Address it 
should be pennissible for me to note 
what in my opinion h3s not been stat-
ed clearly and emphatically. It is stat-
ed in the very beginning of the Ad-
dres after describing the nature of 
the problems as vast in magnitude 
and complex in character that the 
Government have continued to move 
forward towards their objective of a 
democratic 8lIld socialistic order at 
home and for peace and co-operation 
in international affairs. In plain 
English it means that in inter-
nal affairs the goal they had 
in view to reach was a democratic 
and socialist order and in international 
affair. it was peace am co-operation. 
I admit that peace and co-operation 
mav be taken as broad features of our 
foreign policy. that is, the policy is 
aimed at establishing peace in the 
world outside India if there be any 
breaking or possibility of breaking out 
war or anned revolt affecting peace 
in the world. India has during the last 
17 vears thrown its weight on the side 
to bring a bout the end of hostilities 
between the belligerent natiOns and 
establish peace between them bv help-
ing them on to negotiate a settlement 
or treaty. Theoretically India is not 
at war with any country. But practi-
cally its relations with China and 
Pakistan are not only unfriendly and 
uncordial but actively hostile. China 
has invaded India and is in 
actual occupation . of a large 
part of Indian territory. Pak-
istan. apart from the minor border 
troubl'es has cl'Cled to and given unto 
possession of China a 1Iortion of the 
Kashmir State which legally belonged 
to India. It is an act of hostility lind 
it is also giving threats of militant ae-
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[Dr. II. S. Aney] 
tlon. Pakistan has described India 8S 
enemy No. 1 on more than one occa-
sion. 

Thus, India has on its border Pakis-
tan and China in an unholy alliance 
against India. These are acts of hosti-
lity. So far as China is concerned, the 
Indian Government and this Parliament 
have solemnly declared their deter-
mination to drive away China from the 
Indian territories occupied by it forci-
bly, if It Is not achieved by peaceful 
negotiations. I want to say this 
national resolve of the Indian Gov-
ernment is an objectiVe to which the 
Cklvernment of India stands committed, 
and of which mention has not been 
made anywhere in the Address. In 
fact, the continuance of the state of 
emergency is justifiable only for that 
reason, and for nothing else. 

There is a reference to the Chinese 
threat In the Address in para 14. The 
Chinese threat has continued thr:lugh-
out the year, though there has been no 
actual fighting along our borders. China 
still maintains an intransigent attitude 
on the Colombo proposals and the 
Chinese military build up alon!!! our 
borders has increased. With due de-
ference to the Vice-President and In all 
humility, I beg to submit, that the 
above passage in the Address is, to 
say the least, an understatement of 
the Chinese aggression and the mis-
chievous activities of the ~hil1ese 
Government during what is describ-
ed as the cease-fire period. 
The Address omitted to refer 
to three important and most 
sinister actlvi ties and incidents of the 
Chinese in this period. 
Though it has' stopped actual fighting, 
it dl~ not go back to the original 
boundary line which Is be-
yond the MacMahon line. that Is, 
they have been In actual occupation of 
a conside~ble part of the Himalayan 
region which really belongs to us. 
My point is this. By their being there, 
It is certainl:-, in my opinion, a dell-
beTate and calculated insult to India, 
and Chou En-Ial tells the world that 
he D prepared to have direet talks 
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with us, while not accepting the 
Colombo proposals. It II adding Insult 
to injury. I am sure the Goyernment 
of lndia will be strong enough in re-
gard to that poinJt. 

Secondly, China has concluded a 
treaty with Pakistan, knowing fully 
well that Pakistan had no right to do 
so, and thirdly, China Is carrying on 
a venomous propaganda against India, 
throu~hout the world, and Chou En-
lai's African tour was mainly for this 
purpose. So, China is not silent after 
the cease-fire. Chou En-lai i~ building 
un his strength and is stren~hening 
China's position along our border and 
winning friends In distant countries 
to 'isolate India. 

In the face of these facts. I feel that 
our propaganda has proved to be of no 
efficacy. I d~ not want to blame the 
embassies or the distinguished Indians 
who have been representing India as 
ambas'lI.dors. They mav have tht!lr 
own difficulties. But. anyhow, the fact 
is that we arl' having neater dlf'llcul-
ties in retaining the friendship and 
symnathles even of tried friends. 

I therefore think that In the Address, 
sufficient justice has not been done to 
bring out the true position of India In 
relation to China and Pakistan and 
also to emphasise the gravity of the 
resnonslbilitv and ur~ency of the steps 
to be taken in vindication of the honour 
and nresti~e of the Indian na<tlon. 

Before. I conclude. I want to make 
one more point. I think the Govern-
ment of India must seriously think of 
raising an Indian militia. Every young 
man must go through a ml1ltarv train-
ing so as t~ make him a soldier In de-
fence of the motherland. This will 
create an awakening In the youths 
about their duties to their motherland 
and also an impression on the evll-
minded nelghbourin!! countries that un-
friendly relations with India will not 
be a naving game in th'e long ron. We 
must Irtve up what Is nicknamed as 
a policv of appea!Ol!ment. I congratu-
late the Defence Minister On the st:ren-
uou. 'efl'orts he has been making. but 
T venture to say that considering the 
magnitude of the task, the efl'orts to 
turn India Into a nation of soldiers roe-
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quire to be broadbased. I consider 
thb to be the first and foremost object. 
Thh will bring manliness and manners 
of brave and ""If-respecting men In the 
youths of India on whom the future 
glory and prosperity of the Indian na-
tion entirely depends. My motto Is, 
make them brave, self-dependent, wise 
and compassionate. Let India be full 
of high-souled young men ready to lay 
down their lives for the sake of their 
motherland and not brook any Insult 
to the nation. No country can look at 
our motherland with an :evil eye. We 
must aspire to create that kind of 
India. 

I t.hll'llk you for having given me an 
O])portunity to speak and participate 
In this debate. I conclude mv speech 
with an Invocation to God In the 
language Of the Vedic mantra for the 
the success of Our seldiers who are at 
present guarding our frontiers and who 
will be called upon to fight the enemy 
In order to drive them out beyond the 
India" borders and boundary known as 
the McMahon' line. 

~ifmm~~ ~ 
~ 

''Mav our warnors be victorious. 
Mav Gods protect them in the 
battle." 
The Minister of Home Affairs (Shri 

Nanda): Mr. Deputy-Speaker, Sir, I 
realise my onerous responsibility in 
being called upon to reply to the de-
bate on the President's Address. I had 
th., honour of limening to the Presi-
dent's Address, as all others had wh;ch 
wa~ delivered by the Vice-President on 
his !:lehalf. 
16.18 hrs. 

[MR. SPEAKER in the Chair] 
1 am e:lad that vpry soon the President 
will be fully in a position to perform 
the functions of his office. May r also 
express the hope eamestly-and I hope 
the Members of the House will join me 
in that-that in such a debate here-
afl.1!r the replv to that win came from 
the Prime Minister himself? 

The Address has been character:lsed 
\11 varlOUII ways. The hon. Member 
opposite, ShrI Nath Pal. had expreued 
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some strong feelings about the Addrell, 
and some Members said it was an in-
sipid thing and had no perspecthre, 
that this was not there and that Wall 
not there. and there was this omission 
and that omission. In a brief com-
pass. the President's Address covers a 
very wide ground and touches on a 
large variety and range of subjects. 
Inl'Vitably, it has to be just an outline, 
a bare outline to a large extent Of the 
events and developments durin!! the In_ 
tervening period. That outline is be-
for" the House and the House fill! that 
outline. The speeches of hon. Mem-
bers ean provide whllitever·-eontent and 
('olour has been missing. Thus a pic-
ture emere:es, a picture of the state of 
the nation. There are in that picture 
bright areas: of course, there are also 
grey patches and even dark patches. It 
is quite true that it is not of a uniform 
,!)attem, it is not of a single hue and 
colour. But it reflects both the achieve-
ments of the nation and its trials and 
tri bulations. Let us all try to see 
things as they are. I for my part as-
~ure the House that my approach is 
objective. I would not like to exagge-
rate the 'bright side of the Govern-
ment's and the nation's achievements 
nor would I like to minimise them, 
and there will be no tendency on my 
part to suppress anything. We have 
all to draw lessons from the exper:l-
ence of the recent years and chalk out 
" course which will give us something 
better in the coming years. 

Y first turn to the economic scene. 
There has been, in the previous session, 
a full seale discussion on the mid-
term appraisal of the Third Five Year 
Plan. Therefore, there was a frag-
mentary treatment of .the subject in 
this House during those days. But 
various aspects of the economic situa-
tion were dealt with here. It Is "ery 
natural that the pric-e level was a re-
curring theme of the speeches of hon. 
Members. Production, planning, eco-
nomic policies generally and other 
things also came in. I have taken up 
this question to begin 'with because it 
is the most important matter for dis-
CUSSion and a matter of basic import-
ance both for defence and social weI-
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[Shri Nanda] 
fare and having regard to the needs of 
those unfortunate reful(ees who are 
coming from East Pakistan. I would 
not en.ter upon any details. I shall 
try to share with the House my broad 
assessment of th'e economic conditions. 

To my mind, one thing stands out 
and there should be no attempt Ito ex-
plain it away. The rate of economic 
growth in the country has not been 
fast enough during the last two years. 
It has not been adequate in relation to 
the needs of the people. We had dur-
Ing the previous d'ecade, during the 
period of the first two Plans, increase 
in the national income at a cumulative 
rate of 3'61, and during this period the 
rate of increase of population has been 
disconcerting. At the same time, be-
cause of the defence needs there has 
been an additional caB on our resources 
physically and financially. Naturally, 
stresses and strains have increased and 
more .taxes have had to be levied al-
though care is being ta1ren to see that 
the internal production of articles of 
mass consumption are as far as possi-
ble spared from taxation. This is 
one side. On the other side, we are 
confronted with the fact that the rate 
of increase of production has been be-
low ex~ctation and below our mini-
mum needs. A conspicuous consequ-
ence of this combination of circum~ 
stances is .that the price-level has not 
been kept under check, as we have not 
been able to prevent the rising trend 
asserting itself and persisting. 

In the first two years taken together 
there was no change. In the first year 
of the plan there was a decline of 3.7 
per cent. This was counter-balanred 
by an increase of 3.7 per cent in the 
second year. Since March 1963 there 
has been a sharp increase. The figures 
with me are up to 2nd February. The 
increase has been of the order of 7.7 
per cent and, considering the previous 
month, it appears that this trend is har-
dening. When we look into it a little 
further we find this is due very much 
to the fact th9.t there has been a very 
significant rise in the prices of food 
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articles, rice 12.7 per cent, cereals 18 
per cent and industrial raw materials 
5 per cent. On the other side, the rise 
in the consumer cost of living Index 
has been 6'2 per cent between 
March and November 1963. This is a 
disturbing situation. Let us be clear 
that this rise is related mostly to the 
!!fouPS of agricultural commodities, 
food, raw materials etc. Out of 7.7 
per cent, 7 per cent is due to -the In-
crease of price of agricultural commo-
dities. Therefore, that is the area 
where We have to try to concentrate 
our attention. 

This leads us on to the question of 
production. The price level naturally 
is a very elementary .fact. There is 
th., question of the demand of the peo-
ple on the one side and the availability 
of services, which means primarily 
a!!l"icultural and industrial production, 
on the other, alonl( with the oth'er fac-
tor of such modifications as may arise 
from th .. factor of imports and exports. 

Takinl( a<n-icultural production. the 
riSe in the first year was 1'3 per cent 
In the second vear there was some dec-
line. 3.3 per cent in a!!l"icultural pro-
duction. Industrial ·production in the 
first two years showed a mod~rate in-
erease. In the first year it was 5'6 per 
rent and in the second year 8 per cent. 
The situgtion has been Improvlnl(, so 
far a. industrial production is concern-
ed. Therefore. the increase of nation-
al income during these two years is 
2:5 per cent against 3'6 per cen~ ""ring 
the previous decade. And this short-
fall is due, as is evidoent from the filnt-
res which I have l!iven. Eontirply to the 
shortfalls in a!!l"icultural production, 
·;""hich mean" that if they somehow 
could haVe been avoided woe would not 
have been worse off than'in the period 
of the Second Plan. 

Let us take a closer look at a~cul­
ture. Variations and fluctuations In 
agricultural production arise out of 
two factors-one is the human contri-
bution and the other Is the. role of 
nature. Human factor means various 
inputs like fertilizer, water. seed etc. 
These are weU-known thiDp. Bon. 
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Jlembers must be well aware of the 
'fact that during this period these in-
puts have increased as compared to ·the 
previous period. The supply of fertili-
zers has increased by 75 per cent as 
campared to the 1960-61 level, credit 
'35 per cent and irrigation 20 per e'ent. 

Shri Harl Vishnu Kamath: The in-
put is all right but the output is not 
commensurate. 

8hri Nanda: I am coming to that. 
'These are crucial facts. So far as .thoe 
.allocation of these materials which 
bave led to increase in production is 
concerned, ,there has been sufficient 
indication of the awareness of their 
'need. It may be, that the effective-
DesS of the use of those resource. is 
DOt good enough. But at any rate, it 
may have been at the same level as in 
1he previous years. Therefore, with 
the sa.me level of effectiveness of the 
use of these resources and higher in-
puts, why is that the production has 
gone down instead of increasing? 
There the second factor comes in, that 
is, the ro:e of nature, vagaries of mon-
soon, the uncertainty of climatic con-
ditions. TheSe in our country still play 
:a decisive role. I will explain, with re-
ference tD some experienCe in the 
past, that this is not the first time that 
We have had to fa·ce such a situation. I 
will request the hon. Members to re-
all that in the year 1953-54, the in-
crease in agricultural production was 
'12.1 per cent-not 2 per cent or 3 per 
_nt or 4 per cent but 12.1 per cent-
in a single year. This is where this 
-uncertain fador comes in. During the 
next year, that is 1954-55, it was just 
2.4 per cent so that from 12.4 
]ler cent increase in one year 
it comes down to 2.4 per cent 
'in the IrE'xt year and in thoe year after 
that, in 1955-56, it wa .. -0.2 per cent. 
"!'his has heen the experience of three 
~rs during the last period of ·the two 
Plans ,and again in 1957-58 it was-
•. 8 per cent whereas in 1958-59 it was 
13.9 pe.r cent. I think these are im-
portant facts to be taken into conside-
ntion when we asses. whatever has 
been happening in the matter of agri-
eultural prcnuction. There has been 
:2116 (Ai) 'LSD-7. 
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a series of bad years. Other countries 
also have gone through this experience. 
But I must acknowledge that it is not 
a full explanation. That has been my 
stand, that you cannot throw every-
thing On nature. I believe thart. our 
capacity to counteract the effects of ups 
and downs on this account should have 
increased more and it is there that our 
responsibilities corne m. I think there 
has been during the last two or three 
years particularly very rude awaken-
mg, a sharp awakening. about the im-
portance of agriculture. It is not that 
automatically, since we make alloca-
tions of this and that agricultural pro-
duction is going to increa~. It is not 
so. There has to be more zeal m dis-
charging our responsibilities otherwise 
and this brings Us into the whole field 
of administration. It is very clear that 
in the matter of agricultural produc-
tion, one factOr which is at play is 
that there has not been effective c0-
ordination and though it has been 
known for a long time that the quality 
of the human approach in this field-
the persons who are incirarge of the 
various operations in connection with 
agriculture--has not been good en-
ough; well this is a part of the larger 
problem. 

Shri Hari Vishnu Kamath: You have 
taken so long to realise that. 

Shri Nanda: Well, we have been 
trying. But somehOw the problems 
cannot be easily dealt wi,th when it is 
a question of inertia, possibly of a cen-
tury, aU the difficulties the vagaries 
of nature and also the man-made obs-
tacles. This is about agricultural pro-
duction. 

About industrial production, the rise 
has been unevpn. The overall increase 
in the first year, as I said, was 5,6 per 
("en! and in the second year it was 8 
per cent. The rate of production-this 
is a very important aspect which must 
be kept in view in a proper apprecia-
tion of the ... 

Shri Kashi Ram GUptA: What about 
the sudden rise in prices within one 
month? 
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8hri Nanda: I will come to that. 

8hri Raghunath Sin!;"h: Failure of 
the crop in U.P. specially. 

Shri Nanda: I am dealing with the 
background of Ule rise in prices. As 
I said, the overall rate of increase in 
production in the second year was 8 
per cent. But the increase in produc-
tion in basic industries has been much 
more than average; in the case of 
basic metal industries, it was 26 per 
cent, manufacture of metal products 
69 per cent, machinery 22 per cent 
and chemical products 23 per cent. 
This is a very significant fact. On 
the other side, namely the consumer 
goods, the increase has been much 
less. For example, it has been 6.5 
per c",nt in the case of cloth. 

Shri Ranga: Why? 

8hri Nanda: Because we cannot do 
all the things at the same time, and 
some things really get more import-
ance than other things. In industry 
again, I migh t emphasise that there 
has been a very considerable increase 
ion the production of steel, machine-
tools, fertilisers, caustic soda etc. Yet, 
the improvement in industrial produc-
tion also cannot be regarded as satis-
factory. What are the influences 
which have retarded production to 
the full level that was envisaged, 
that is, an average increase of 11 per 
cent over the period of the Third 
Plan? At any rate, it should have 
started better than has been the ex-
perie<nce in the first two years of the 
Third Plan. 

Here are :rome facts which have 
come out and which we have proper-
ly to impress on our minds. For in-
stance, delays are there, delays be-
cause of inadequate pre-planning. 
Because of this, we ha"e encountered 
this fact that there was a lack of pre-
cise estimates of costs; the implemen-
tation of schedules was not realistic; 
there was aha the factor of depend-
ence on foreign aid. There were also 
administrative . drawbacks. 
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Shri Ranga: Beautiful planning! 

Shri Nanda: These are the things 
on the negative side. There was also, 
I must say, a wrong assumption that 
because we had made some financial 
provisioYls in the Plan and made some 
arrangements in that regard, there-
fore, the things· would be proceeding 
accord'ng to a certain schedule. But 
there has to be a long preparatory 
stage preceding the actual start of a 
project which had' not been sufficient-
Iv visualised and provided for. That 
has been the experience in the last 
two years, as it has emerged. 

Shri Rang-a: During the last sixteen 
years. 

Shri Nanda: Now, there is the other 
side. You must consider that these 
are new things, these are more com-
plex things, and the complexity of 
the job goes on increasing to a big-
ger and bigger size. Another fact 
which stares us in the face is that 
while our ambitions may be very 
high, the people who have to do these 
things, the people of a certain level 
of experience, were not enough, that 
is people ,,>ith the adequate technical 
e~perience were not enough. There-
fore, there had to be some dilution. 
Therefore, in quantitative as well as. 
qualitative terms, the tasks had been 
becoming more and more difficult 
during this period, and sufficient time 
allowance was not made. To some 
extent, the question of lack of admi-
nistrative co-ordination also may have 
been a factor in this. 

Several measures have been taken 
to remedy the situation. The answer 
nOw is that this thing was realised 
and understood,. and for some time 
past, measures havebeoo taken or are 
being taken. Planning cells and de-
signing and construction departments 
for major industries have been set 
up. Some other general measures 
also have been taken. For example, 
the exemptiOlll limit under the Indus-
tries (Development and Regulation) 
Act h'l; been increased from Rs. 10 
lakhs to Rs. 25 lakhs. Price contlo) 
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on about sixteen commodities has 
been removed. The procedures for 
grant of licences have been revised, 
and various other measures also have 
been taken. 

Shri Ranga: My hon. friend ha~ 
been in charge of the P:anning Com-
mission all these years! 

Shri Nanda: My hon. friend has 
been in charge of varying charges. 

Shri Ranga: I .am in charge of 
Opp<:lsition.I have been pointing out 
these defects all these years, but my 
han. friend has not benefited by the 
criticisms. 

Shri Nanda: Let me proceed. 

We were encountering at some time 
some serious difficulties regard;ng 
transport and power. This was the 
talk of the day. It loomed large 
everywhere. Now, the position has 
improved a great deal, and we are now 
sure that in respect of power, which 
is a very important goveming factor 
regarding development of industry 
and also in other directions, We are 
going to achieve the targets. The 
target of installed capacity was 7 mil-
lion n. It is certain that we shall 
achieve that. The experience of the 
fI.rst two years, I may reiterate-.I 
have had some fairly close touch with 
thOSe developments---was due to the 
!act that in the middle of the Second 
Plan, We came up against this situa-
tion that power projects had to be 
shoved to the background. We could 
not take them up. So that at the 
fttart of the Third Plan, We had not 
enough power and other things. 
These are all the consequences of 
some of the shortfalls in the Second 
Plan which came above the surface in 
the early years of the Third Plan. 
This has been the position. But now 
timely steps have bem taken tCi miti-
gate the shortage of power and, there-
fore, I am quite sure that at the end 
of the Third Plan, the position rl'-
garding power is going to be fairly 
I18tisfactory. 
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Regarding transport also. we are 
all familiar with the roct that coal 
could not be moved. Now that is not 
the pos:tion. Traffic movement, in 
coal and in other respects, is satisfa~­
tcry, and it is now visualised that the 
freight moving capac.ity ig going 10 
be more than the target by a bout 6 
per cent at the end of ..... . 

Shri Hari Vishnu Kamath: But 
Shri Neogy has res'gned. 

Shri Nath Pai: That is misleading; 
that is ·because yOU did not fulfil your 
tar!!ets in steel' and other things. 

Shri Nanda: I have said all that. 
But it is more than the target. It is 
go in!! to be more than the target 
v'sualised in the Thirrl Plan. There-
fore. the question of shortfall does 
rIOt come in here. 

Shri Nath Pai: Wi.sh you good luck! 

Shri Nanda: A3 regards exportt, 
there has been an increase of about 
8 per cent. But :when I mention ex-
ports, I must request hon. Members 
to keep in mind this fact that while 
in order to earn foreign exchange we 
have to export, if production is not 
adequate, the very fact of exporUng 
leads to further strains and stresses 
""q has SIl influence ani bearing 011 
rise in prices. 

Regarding the question of prices, I 
might say what we do about it. 
Naturally, the first thing is that we 
must try to do everything possible to 
jncrease production. In the mattpr 
of agriculture, a number of steps have 
heen taken and are being taken. In 
regard to thp production programme, 
now a selective approach has bee."l 
adol)ted. Areas have been selc,cted 
....here there will be concentration of 
effort at a few points so that we take 
the fullest advantage of the growth 
potential in certain areas. Then there 
are certain organisational changes. The 
whole of the Community Develop-
ment work is now being geared to 
this programme. Village level wl'rkers 
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[Shri Nanda] 
have been placed under the direct 
('ontrol of agricultural extension 
officers, agricultural production com-
missions have bea1 appointed to co-
ordinate and execute programmes in 
eaCh State and fullest arrangeme,.lts 
are being made now tor essential 
supplies, fertilisers etc. 

This must have its effect only over 
a period. Immediately certain things 
are being done. One is fair price 
shop.. An hoo Member asked what 
we are doing about it. The answer is 
that Government is go;ng to find 8 
solution. Certainly this is 3 major 
point today, in fhe present circums-
tances, in the solution of this difficulty. 
The number of fair price shop; has 
been increase-:l; so also the issue of 
wheat and d;stribution of rice. 

Shri Bhagwat Jha Azad (Bhagal-
pur) : When stocks are increased. 
prices also go up. 

Shri Nanda: In spite of that, arran-
gements are being made for further 
import of these commodities which 
we need. 

Shri K. D. l\lalaviya (Basti): If the 
stocks are adequate and if the number 
Of fair pricR shops is also increased 
what has Government to say with 
regard to continued rise in prices! 
What is your view about it? 

Shri Nanda: There is another 
factor also. I am going to refer to 
that. Things which are open to Gov-
ernment to do are b.,ing done. Yet 
the situation, as the hon. Member says, 
is like this, partly becaUSe it is not 
possible to make tip fully for a big 
drop in production in a short uerwd. 
Particularly it relates to rice, and 
when there is some apprehension 
about another shortfall, another dwin-
dling of the production in another 
season, may be psychological influen-
ces start operating. 

Then again~ 'thp price question Is 
not a simple Question. It cannot be 
viewed in isolation kom all the vari-
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ous other factors of which I have al-
ready made mention. It reflecls both 
the achievements of the economy and 
its disorders as also the pressures of 
development. They have a great deal 
to do .with it, when we are develop-
ing, and more mooey, more purchas-
ing power is being introduced into the 
economy, these pressures develop; 
that is, when so many projects nf 
long gestation are there, that pressure 
cannot be avoided, and it has to be 
met in other ways. Whatever we 
have done, it is clear, as the hon. 
Member just now pointed out, has not 
sufficed. All these things which I 
mentioned, which have been done, 
haVe not sufficed, and therefor., some-
t?ing more needs to be done. 

'liT (jJhiO(W" (~) : ~ll' 

lP-fT ~ ~ it fmT ~ ~ '{fu' rn 
~ 'J"if if; ~ 'lit iil' ~lIT ;;nit, ~ 
it ~ ~ I it ~ 0fTiRT 'iflWlT t f'!; 
Wi!' 'fiT ~ Of~ ;:r~, W if; fut:1: ~ 
'li'l'li" 'lit 'f!IT ;:r~<reT ~ f I ~ 'mf ~ 
~~if;m;m<n:~~~l1T 
11'~m'J"if'fiTf<Rn:~? 

~~: ~;t.rT~;;ft 

~ ~ ~ ~, 'f!IT rom ;;fr ;r ~ ;:rll1f 

ft;r!rr ~ ? 

'liT (lihiil<l"I'c( : ~ ~, 
1rt;:rm~w'IiT'IiT~~~~ I 

it m 11'i:! ~ 'm:(ff ~ f'!; ~ ~ 
<m f'F<:r ~ ~ ;:r~(ff ~ ~ I 

~ ~: ~ rom ;;fr ;:rll1f 

~ ~ ~, m ~ ll'l?: "I'ifl<'f ~~ W:rr ? 

'liT (liI~iiI(""" : ~ ~, m'f 
~ it 'flit ;;rr ~ ~? ihrr Wl;r ~ 'fiT 

~~~ I ~iftf'm;r~~QT~ 
lift;: ~ ~ ~(ff t, m ~ 
<iT mr ~ ~ ;;r[(lT ~ f'!; iPf ;r ~ 'R 
f~ I ~ ~ tf'm;r liroOf ~QT ~, m 
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~~~f.f;~if;lfl<:'II'~ 
lfi'1l'gm~ I it~~~f.f;~ 
flI;m;l' 'Ii1 ~ iflIT ~ ~ ~ ~, 
f;m~~~Wif~~ij'if; I 
iflIT ~ W ;;ft ~T if; mem: 'R 

~ifKf~~~? 
8hri Nanda: Swamiji may have 

partially followed wiIlat I said. If he 
had followed also the other part which 
I stated before the House, he would 
know that the answer has been fur-
nished. 

I was on this point that in spite of 
all that we have done, we are still 
faced with rising prices, it is true, but 
we have to reckon with the fact that 
there is hoarding, there is profiteering, 
there is blackmarketing, it is going on. 

Shri K. D. Malaviya: And you can-
not stop it. 

Shri Nanda: We can all sit together 
and scop it. I think we can stop it. 
In thie; context, it is really a very acute 
problem. and we must try to face it. 
An increase of two rupees in dearness 
allowance is n"t enough. It should be 
Rs. 25. On the other hand those who 
got tho two rupees come a~d complain 
that overnight the cost Of living has 
increased and the two rupees that 
they got' has disappeared has been 
neutralised. That is it. ' Therefore, 
how is it certain that if we give Rs. 25, 
that will also not be neutralised? 
Therefore, that is not the line of solu-
tion, going on giving more money, and 
then having it neutralised by a fur-
ther rise in prices. This inflationary 
spiral goes on .. 

Therefore, it has to be something 
else. 

lShri Ranga: Stop inflation. 
Shri Nanda: Therefore, I am deal-

ing with this thing, that we are eter-
nally confronted with the problem of 
controls or no controls. Shri Ranga 
will Say nO control because of cor-
ruption, inconvenience and all that. 
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He and his friends go so far as to 
say: do 1'Iot have co-operatives even, 
because the private shops will be 
affected. 

8hri Ranga: Who &aid: do not have 
co-operative stores or that co-opera-
tive marketing should not be there. 
Only, they should not be of the kind 
of co-operative marketing that you 
have had the other day under the 
leadership of your own Brahm Pra-
kash. 

8hri Nanda: Somebody says: the 
normal channels of trade shOuld not 
be disturbed. That is the kind of 
swatantmta which they want to give 
to the eCOllomy. Therefore, we have 
to be clear that in'a situation of this 
kind there is to be readiness to !ace 
the dtuation .... (Interruptions.) 

Mr. Speaker: Order, order. Just a.! 
spiralling rise in prices, interruptions 
are also spiralling up. Han. MembErS 
have had their opportunities and Gov-
ernment spokesman must 1:>e heard 
now. 

Shri Ranga: But I have to cor!'cct 
him when he says something wrong. 

Shri Nanda: It is the common prob-
lem of the nation. The hard rea'lties 
of the situation are not questioned It 
is not a question of this year al~n". 
Let us look ahead for the next five 
years or even more. Without regula-
tory mechanisms and without some 
kind of control, it will not be 
possible. We have been giving free-
dom to trade so far in order just to 
come up to our expectations in the 
matter of their business benaviour. 
Following the Emergency, when the 
EmergenCy started they said: do not 
do anything; we shall do Our part and 
therefore you need not intervene with 
any kind of coercive devices. The 
main thing that comes out of the situa-
tion is this. They have let us down' 
something has to be dOlle abOut it: 
Then there is this question of 
growers' price on the one side' and 
the consumer's on the. other side. I 
would be satisfied if all this rise in 
price goes to the grower, even if we 
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[Shri Nanda] 
had to suffer but if somebody else pro-
fits during the lean period, if the mid-
dlemen gets it, who have not worked 
hard and did nothing at all, then we 
will have to curb it .... (InteTT1£p-
tions). They should heed the warn-
ing; consistently this policy has to be 
pursued.... (Interruptions). Some 
of these things have been done dur-
ing the last few months or during the 
last year or so; action was taken at 
the level of the wholesalers, when we 
asked them to register themselves and 
give their returns and some kind of 
penalties were prescribed for defaul-
ters. But in fact it has not been done 
properly, 1 must admit. This has to 
be done better ill the States and 
everywhere and this looks like an in-
evitable development in our economy 
now if we have to develop as well as 
keep prices in some kind of order. 
This is about price.. 

Then, about the question of socialism 
And equality, etc. hon. Members will 
accept that the Constitution has pro-
vided in its Directives about the re-
duct'on of inequalities. That is the 
cardinal principle of our policy. Natu-
rally, it will be asked: what is being 
done about it'l Hon. Member Mr. 
Ranga asks: what is the difference 
between democrat:c socialism and 
people's democracies? . . .. (Interrup-
tions). That means he does not want 
i;ocialism of any kind, even democra-
tic socialism. But what does he want? 
He wants concentration; he wants the 
rich to grow richer; that is the kind 
of thing. And the people of this 
country are not going to stand it; they 
will not tolerate it. Therefore, cer-
tain things have already been done; 
but we have not done enough. So, in 
the country there is now a feeling 
which has grown, that something more 
has to be done. That is, the whole 
pattern of private ownel'shi:p-some-
thin~ has to be done about that. We 
have introdu~ed certain land reforms, 
ceiling, etc. I would cel'ta:nly agree 
with the hon. Member if he does not 
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object to those reforms. I agree with 
him there. But he insists that we 
should do something more for the 
people with big incomes and big pro-
perties, and so he is in the other direc-
tion. 

The whole pattern of consumption 
and ownership has to be now taken 
care of because the basic conflicts are 
very clear. When we want to develop 
consumpt:on has to be restricted; also 
production has to be increased. and 
incentives have to be provided. There-
fore, if we do not want production to 
be discouraged, some incentives have 
to be given. But I think it is now 
very abundantly clear that the incen-
tives to the people in the shape of 
the satisfaction that they are going to 
get a regime whiCh is more egalita-
rian, where there is more equal oppor-
tunity, are now becoming more ines-
capable. Something more has to be 
done about it. 

Shri Ranga: Question. 
Shri Nanda: The bon. Members on 

the other side particularly are very 
much averse to the word 'planning', 
though reGently they are gett:ng ac-
climatized to that and possibly their 
tolerance for that word has increased. 
1 can tel! the hon. Members that what-
ever word they may use, the processes 
which we call planning have to be 
gone through; without those pro-
cesses it will be difficult. It may be 
that we are d'ssatisfied with the 
achievement during this period. We 
are; I am. But that would not have 
been possible without this kind of 
planning. We would have been very 
much worse off otherwise. Let it be 
very clear. What was it before In-
dependence? It was an increase of 
popUlation of 1.25 'per cent and in-
crease of production of one per cent. 
That was the position. It is only be-
cause of planning that we could get 
on to a better position. Duri'ng this 
decade, the rate of increase in popula-
tion, however, has also stepped up. We 
had a four per cent increase. When 
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We look at the achievements, let us 
.eompare them with where we started. 
What was the starling point? What 
were the difficulties, obstacles and 
handicaps? Also, in the course of this 
period, if we had only looked on to 
easy things such as light industries, 
,consumer goods which can be pur-
<Chased by the richer people-anything 
paid for-and therefore earning large 
profits, and if we had done that--
-maximising Of profits--we would have 
shown a much better rate of national 
production. But we have concentrat-
ed on those things which will take a 
longer period now. 

Here is my colleague who is deal-
ing with industries which take eight 
10 ten years to develop. We are pump-
ing money; we are not getting any 
-results. Therefore, we are showing 
something to our disadvantage, but 
actually it is not to our disadvantage. 
Major structural alterations in the in· 
dustrial economy are being made. 
These are going to pay dividends later 
on. Having only lOW capital-output 
Tatio industries over a short period 
may, for the time being, appear to be 
lKlmething which will be reflected in 
a higher rate of growth, but it will 
ultimately retard that growth. What 
we are doing is over the next decade 
is going to help us enormously. We 
have no hesitation about it. I do not 
think we have to be apologetic about 
what we have done. Of course, there 
bave been shortfalls, certain difficul-
ties in the face of increase in popu-
lation which we could not plan ade-
quately. I admit that the 'population 
increase has gone on. In the 
context of democracy, these things are 
be'ng dane in democratic conditions. 
We want to maintain our democracy. 
The hon. Members opposite do not 
think so, but they should realise that 
if we do not do these things. if we 
do not industrialise. if we do not have 
a public sector, and if we do not give 
some hope or promise of better things 
in the future. this democracy wi11 
break down. It is these things which 
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mean some restraint, but they are for 
the purpOSe of avoiding the total 
break-down of democracy by the sheer 
weight of the suffering of the people. 
Therefore, this is the democratic pro-
cess of planning in which the m:ni-
mUm restrictions are really the sav-
iours of democracy (InteTTUption) , 
The hon. Member- understands all 
these things. He has been sufficiently 
acquainted with economic -matters. 

17.00 hrs. 

The type of planning which we have 
got, I think, is perfectly sound with 
regard to the allocations, priorities and 
basic policies_ There is nothing wrong 
with that. But it is a question of im-
plementation. On the question of 
implementation my own reading of the 
situation is that our planning has not 
been comprehensive enough. Its di-
mensions have to be enlarged. The 
main idea which I am putting forward 
is that our planning has to be more 
comprehensive, in the senSe that it has 
not been able fully to utilise the full 
employment potential. Therefore, the 
question Of miniaturisation of indus-
tries, rural industries or small-scale 
industries in the rural areas with the 
help of better techniques arises. That 
is going to be the direction in which 
we have to move. We have to see that 
everybody is employed and given 
some work. Therefore, 'for the con-
sumer goods which We are lacking-
we must gO on with our basic and capi-
tal :ndustries--we must go back to the 
idea that they have to be produced 
on a small-scale in rural areas based 
on such materials as are available. 

Now I come to the question of ad-
ministration. This question of admi-
nistration has been raised frequently. 
I agree that something has to be done 
about it. The standards of efficiency 
have to be improved and the proce-
dures have to be streamlined. This 
malady of delays is very obvious and! 
agree that there is need for the re-
examination Of the whOle bas's of 
administration because vast changes 
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are occurring in the functions of the 
administration both in size and in cha-
racter. New kinds of econOffilC acti-
vities are gomg On and the character 
of the activiEes has also changed with 
the reswt that the Government has to 
intervene at so many points wlth its 
administration. So the administrat'on 
has to be attuned to all the new re-
quirements in outloo~ an1 in capacity. 
Here is an economy meant not for the 
status quo but for a social change. I 
th' nk this one fnctor requires a deeper 
transformation of the administration 
th~n has been thought of. 

Shri Bari Vishnu Kamath: Are you 
appointing a Reforms Comm.i3.sicn? 

Shri Nanda: I may mention to hon. 
Members that, at any rate, a begill-
ning is being made. A Department of 
Administrative Reforms is being set 
up in the Government. It wi!! st8rt 
funcLoning immediately, and it may 
be that lakr on there may be need ior 
a Commission of Administrative Re-
forms. But we have to first pave the 
way for It. otherwise like many other 
reforms it may come to nothing. 

Now I com2 to the question of cor-
rupt'on. I hope the hon. Member 
there would like to listen to me about 
that. The extent of corruption is being 
questioned. Some hon. Members have 
said that it is an epidem'c, that it is a 
kind of kaumi bimari or something 
like that. I do not think we need 
waste anv t'me trying to assess how 
much of ·it is there. The fact is that 
people believe that it is there. There 
may be thousands of persons in our 
service who are honest and efficient 
and yet it may be the experience of 
so m~ny people that th:ngs may not 
move in Government unless a price is 
paid for it in the form of corrupt'(;n 
because there are some corrupt offi-
cials. That fact is there. So many 
questions are asked about it both here 
anti outside. Personally I am interes-
ted in this ~atter particularly because 
I have made some kind Of a claim or 
assertion. 
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I would not like to give anything. 
more about the Vigilance CommissulIl 
about wIDch So mally questions have 
been adked. I wlil only clarify a lit-
tle doubt that has been raised. As I 
said on SO many occaslOns, this is aD. 
experimental measure. Since We are 
earnest about it, after the Vigilance 
Commission has started its work if 
something more has got to be done or 
i Is charac ter has got to be changed, it 
will be done. The purpose or objec-
tive is before us. We have to tllckle· 
this problem effectively, and the V'gi-
lancc Commission is one part of it. 

Shrl Bari Vishnu Kamath: Is the 
Commissioner all right? 

Shri Nanda: The results will IDo'''', 
I hope. We cannot afford to fail in 
this; a t lea ,t I cannot. 

Then, I am thinking of the people .. 
I bellCve that the unsatisfactory re-
sul,s have been partly due to the fact 
tilat. whereas G~v"rnm~nt has been 
ti'y'r.g to do something in the matter 
by having Sa many investigations, ar-
r~sts. prosecll :ion, dismL'sal and So on· 
and thc"e is a fecFr.g among the peo-
plE' that something rhouid be done 
a!J0ut it, there's laok of co-ordinated 
activity between the people's organi-
sa lion and that part of the Government 
which is dealing with this problem.. 
I think the kev to the problem is there. 
I have taken' one step of hav:ng aD 
organisation in which the representa-
ti ves of social, religious and other or-
ganisations will be represented. 

An lion. Member: Religious? 

Shri Nanda: ReIig'on aloo plays 
an important part in this country. 
They have been asked to come together 
and two or three functions are going-
to be discharged by them in order to· 
create a better climate 'n the country. 
It will be a sort of unofficial grievance 
department. So, I 'think the machi-
nery in the Government which is going' 
to de:!l with these th'n~s and the un-
official organisation will come together 
and I think it will lead to tar better' 
results than hoped for. 
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I had invited the representatives of 
bus:ness and industry some time back 
and I put it to them that if somebody 
pays a bribe which is of considerable 
magnitude, it must be a ricll person 
who has done it and that hereafter it 
should stop and the liaison officers,. 
contact peoplE! etc. the whole system 
should be abolished. A person who 
pays bribe is not less guilty than 
the person who receives it, parti-
cularly when large figures are 
involved. At the same time, 
have also given an assurance 
that what they want to achieve through 
these practices, that they can achieve 
even without this. They can dispense 
with this system because we will make 
arrangement; to see that any complaint 
of th~irs. any gl"i('~'dnce of theirs re-
garding delay etc. will be attended 
to or looked into. 

Then there is the question of politi-
cal corruption, corruption in higher 
places as it's called. I think some 
hon. Member. prnbab!y Shri Tyagi, re-
fprrcd to it in ~his House. I was 
thinki!lg of scme line of action in tJ:!.'s 
matter. At a meeting _of the Chief 
Ministers I informally placed before 
them some idea, and then, later on, 
they met aga'n and what has been 
agreed to regarding this, since this is 
of such great interest to the hon. Mem-
bers I would like to state it precisely. 
It says: 

"A note on enquiries into com-
plaints 'nvolving persons occupy-
ing high positions in Government 
circulated. at an earlier meeting 
of Chief Ministers was' circulated 
again and formed the basis of 
discussions. The following con-
clusions werE rrached:" 

There were other conclusions which 
are interest'ng but possibly they are 
not so much ·relevant. For example, 
it says that various forms of corrupt 
practice, should be defined. If, for 
example, a member accepts some pre-
sent from a business house it should be 
deemed a corrupt ll1'8ctice. The note 
says: 
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''There was unanimity regard-
ing applying strict and exact stan-
dards in the matter of integrity in 
the case of Ministers both at the 
Centre and the States." 

Shri Ranga: Including Chief Minis-
ters also? 

Shri Nanda: There are about 111 to 
12 lines to be read: 

"If it appears that a complaint 
against a Minister in the Central 
Government calls for further en-
quiry the Union Home Minister 
should take it up and with the 
help of such informat:on as Ile' 
may be able to obtain through the 
sources available to him satisfy 
himself and the Prime Minister 
whether a prima facie case exists." 

"If it is found that there is a 
prima facie case, the Minister 
concerned will normally be asked 
to step down." 

Shr Nath Pai: That is not satis-
factory. The Home Minister is of the 
same Party. That vitiates the whole 
thing. 

Shri Xanda: In certain cases this· 
itself will suffice. 

Shri Hari Vishnu Kamath: This 
will defeat the very purpose. 

Shri Nanda: "If the nature of the 
case calls for further action, it may be 
taken in accordance with the cir-
cumstances of the case to a suitable. 
agency." 

Suitable agency means a commission 
Of inquiry or something of that kind. 
There is a provision for that. Then,. 
further: 

''There would be cases in which 
it would be necessary to institute 
a regular inquiry in som- f"rm or 
the other. The Chief Minister of 
a State has the responsib:lity in 
respect of the Ministers of his' 
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State corresponUing to the res-
ponsibility of the Union Home 
Minlster and the Prime Minister 
in respect of the Ministers of the 
Central Government. If the mat-
ter concerns the Chief ' Minister 
,himself, or in any special case, the 
procedure appEcable to the Cen-
tral Ministers may be followed." 

'This is a step taken in a direction so 
'that when things are arising here and 
there, there is now a modus operandi 
which is going to be adopted fOr this 
purpose. 

Shri A. P. Sharma (Buxar): What 
about the leglslators including the 
Members of Parliament? 

Shri Nanda: Now, 1 shall come to 
certain other matters. In spite of the 
fact that we had a full day's discussion 
about the communal troubles in East 
'Paklstan and West Bengal, many 
Members spoke about the matter and 
it is natural. They cannot put it away 
from their minds-we cannot do that. 
Although 1 dealt with various mat-
ters at a fair length on that day, 1 
would like to take advantage of this 
opportunity and stress one or two 
points. There is complete unanimity 
here that whatever provocation there 
may be, we shall in this country main-
tain complete communal harmony and 
peace; we will curb and put down 
strongly any s:gn of, communal trouble, 
any eruption of the communal poison. 
'We value our secular principles and 
traditions-this has its implicatlons 
and this is very important. We can-
not tak.. any risk; therefore, we can-
not allow those people who are expos-
ing the community to such risks to 
have a free hand. And what are 
those elements'? There are indivi-
duals, may be small groups, may be 
large groups, in both Hindus and Mus-
lims. I know them from the reports 
that I am getting and the way they 
behave. what they talk, creates an in-
flamma'iory htmosphere. Therefore, 
we must see that those who have any 
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authority in one commun:.ty or an-
other are discouraged and, at any rate, 
the Government will have to do 
something about those things. We 
know who they are and, therefore, I 
say, this war.ning should be heeded. If 
he is a Muslim, he may be an agent 
provocateur, whatever it is, but he 
does harm and ..... . 

Shri U. M. Trivedi: Wherever they 
may be. 

Shri Nanda: I will come to the 
other thing which has been urged 
here on one side that enough was not 
being said about it: what the Mus-
lims had undergone and on the other 
side, it was said, the Muslims took 
offensive, initiated and created that 
trouble. Both these things are wrong. 
In my own statement, I dealt at 
length with whatever the Muslim 
popUlation was subjected to, what 
they had to undergo, their sufferings, 
arson, the lootings, they having been 
pushed out of their houses and all 
that. All that I described in my 
own statement. Therefore, it is not 
as if we are not quite conscious of 
their hardships. After all, what did 
We do in Calcutta and West Bengal 
except this, namely to see that they 
were saved from the consequences of 
the spread of communal hatred in 
that area? 

Now, as regards the other thing, 
about Muslims having been the ag-
gressors, in the course Of the trouble 
in Calcutta, it did appear that in cer-
tain places the Muslims fought back 
and also in some places they had play-
ed an aggressive part. But, on the 
whole, so far as the beginning of it 
is concerned, it was not the Muslims. 
except that there may have been 
some Pakistani povocateurs at work; 
but the Muslims of the area did not 
do that. It arOse because of the hap-
penings in East Pakistan, the large-
scale carnage there, and the stories 
which came from there affected 1ftle 
minds of the people. 



Motion on MAGHA 3D, 1885 (SAKA) Address by the Vice- 1640 
President discharging 

Now, the other element which has 
10 be taken into consideration is the 
press. The press on the whole has 
'C!onducted itself admirably well. But 
I am hearing r\;!ports, and the Chief 
Minister of West Bengal has been 
telephoning to me and writing to me 
that recently some of the newspapers 
there are writing things which might 
provoke trouble, and it is not good. 
He is trying to persuade them. We 
must try and exercise persuasion as 
much as possible. After all, if some 
lurid stories are published there with 
headlines of that kind, who benefits? 
If some trouble arises as a result of 
that and at the cost of the community 
here, with all the things that follow 
in its wake, then what will happen? 
If any body keeps that in mind, then 
he would not indulge in suCh kind of 
writing. 

Shri U. M. Trivedi: You call get 
them published in the foreign press, 
so that the world may know about it. 

Shri Nanda: Now, I come to the 
question of the refugees from East 
Pakistan. A question has been asked 
whether we are doing for them all 
that is necessary. I shall not give 
any details about in now. I have al-
ready mentioned that the Chief Minis-
ters who met me have offered land, 
and they have offered to s<'e that a 
large number of families, in fact, as 
many as they can immediately arrange 
"for, will be accommodated there. 

So far as migration certiflcdtes and 
migration facilities are concerned, I 
think there is some kind of a wrong 
impression that there has been some 
obstruction. I would submit that we 
are trying to provide facilities as 
much as possible and We are also 
improving those facilities and stren-
gthening the arrangements. 

Shri Hari Vishnu Kamath: Have 
any efforts been made or are being 
made to make Pakistan behave? 

Shri Nanda: I think that some 
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hon. Members of the House joined to-
gether and issued an appeal also. 

Shri Hari Vishnn Kamath· What do 
Government propose to do? . 

Shri Nanda: Government naturally 
will do all that can be done. 

Shri U. M. Trivedi: There nas oeen 
no reply to the question. What 3,;?pS 
have been taken to see that Pakistan 
does not behave in the manner it 
did? 

Shri Nanda: Whatever we may have 
done or we may not have done. no 
suggestion has come forward from 
anybody who has spoken in the House, 
which can be considered as worth en-
tertaining no suggestion has come sug. 
gesting anything beyond what is being 
done. Here, I might say one thing. 
and that is that if we do our part pro-

. perly, if not today, at least tomorrow, 
it is going to have effect, and it is 
going to work to our advantage. 

Shri Tyagi: Is enough vigilance ex-
ercised by the Armed Forces? For, 
I have a hunch that Pakistan is soon 
going to attack us on our borders. 

Shri Nanda: My hon. colleague the 
Defence Minister is sitting here and 
he will look after that. 

8hri Hari Vishnu Kamath: 
Prime Minister had referred to 
metho:\s. What are th<)se 
methods? 

The 
other 
other 

8hri Bade: Yesterday, an han. 
Member had pointed out that for the 
last two Or three days. migration cer-
tifica tes were not being issued. Is it 
a fact that Government are not giving 
migration certificates? He pointed 
this out yesterday and attacked Gov-
ernment for not issuing migration cer-
tificates. 

8hri Nanda: Since this question has 
been raised, I shall give a little more 
precise information. lirom January 
27th to February 13th, over 2800 
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migration certificates covering over 
12,300 persons have been issued. Ap-
plication forms and forms for the issue 
of migration certificates are available 
in adequate number in the offi~e of 
our Deputy High Commissioner. More 
forms are being sent. The staff in the 
office has been adequately strengthened 
with four more officers for interview-
ing the migrants and a complement of 
typists. Since hon. Member wanted 
more information, I have given this. 
There are more details-of it, and more 
will be done. Whatever more is 
necessary will be done. and we do 
realise our responsibilities. 

Shri H. p. Chatterjee (Nabadwip): 
Will migration certificates be sent by 
post to people who want them? 

Shri Nanda: The point is. pust or 
no post, migration certificates or no 
migration certificates, people are 
crossing the border, and nobody is 
stopping them. Many mCle people 
have come wi:hout any kind of 
migration certificates. 

Shri H. p. Chatterjee: Will you 
protect them from the obstruc-· 
tion that the Pakistan goondas put 
in their way when they arc crossil>g 
the border to our side? 

Shri Nanda: In view of th<:! inter-
vention of my hon. colleague, Shri 
Shastri, this morning, I need not 
touch on the question of Kashmir. 
He has given enough information 
about it. But one thing must be 
very obvious. That is about these 
questions which are raised about 
integration. Integration in the poli-
tical sense is there. There will be nil 
question about it, that same more in-
tegration has to be done. It is there 
complete. It is only in respect of 
the other special matters, of a cer-
tain relationship between the Centre 
and State, that there are certain 
differentiations which should very 
soon be abolished, because it appears 
now that thi! people of the State 
also want to go ahead in this manner. 

There cannot be any big question 
about it. 

Shri D. N. Tiwary (Gopalganj): 
One thing must be made clear. 
Charges have been levelled in this 
House !that Government i; doing 
nothing for the recovery of the idols 
stolen from a temple in Jammu. 
This was levelled by Shri Prakash 
Vir Shastri. 

8hri Bangoa: What about the release 
of Sheikh Abdullah? 

8hri Nanda: The very b~st arrange-
ments have been made for the re-
covery of the idols. If any further 
assistance is required bv the State 10 
this connection, certainly we will give 
them that for that purpose now. 

Shri Sham Lal Saraf (Jammu and 
Kashmir): Now that has been done. 

Shrimati Jyotsna Chanda (Cachar): 
What has been done to recover the 
abducted and kidnapped women of 
Hindu minority in East Pakistan? 

Shri Nanda: Questions were raised 
about the emergency and it was said 
that the proclamation should be with-
drawn .... 

Shrimati Jyotsna Chanda: My ques-
tion has not been answered. 

Shri Nanda: .... It may take some 
time to deal with this matter. But I 
can briefly say that it is a very wrong 
thing to urge. Hon. Members may 
tell the Government that it is not 
doing its part properly in relation to 
the emergency. That is one thing. But 
to say that there is no emergencv and, 
therefore, the emergenly proclamation 
should be lifted is a very wrong ap-
proach. The emergency is there much 
more today; the threat to the whole 
country is not less serious than it was 
ever before. 

Shri Dari Vishnu Kamath: You are 
not conscious of it. 

Shri Nanda: Let us become con-
scious of it. You, I, alI of us, should 
become conscious of it. Suppose we 
withdraw the emergency. What hap-
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pens. People will think there is no 
emergency, whereas the threat today 
is in a worse form. 

Shri Nath Pai: No, no, that is not it. 

Shri Har! Vishnu Kamath: Govern-
ment thinks there is no emergency. 

Mr. Speaker: There have been too 
many interruptions. 

Shri Nath Pai: This is a point on 
which there should not be any mis-
understanding. Shri Nanda should be 
fair enough to accept that a willing 
Parliament and a willing 
country gav(' all the powers 
to . Governm~nt under the 
('mergency. The pe<;>ple are fully con-
scious of it. But the Government of 
India and the persons adorming the 
'Treasury Benches are not conscious of 
it. They have made a mockery of the 
en1ergenc:y. 

Shri R"",:,a: You kindly release us, 
Sir. from the pledge that we gave to 
you, which is not being honoured by 
the Government. 

Shri Nath Pai: What has the Gov-
ernment done? Has it dane one-tenth 
of what it had to do? 

Shri Hari Vishnu Kamath: You Sir, 
played such a vital role on that 
o"cusion. We all stood up, at your 
instance, and with acclamation we 
passed it. 

Mr. Speaker: Now I would appeal to 
hon. Members. at least to allow him to 
conclude. 

Shri Nanda: I would not like very 
much more to tax the patience of hon. 
Members. There are other things also 
whi·ch I would like to refer to, but 
shall not do so now, considering the 
time I have already taken; also these 
other things can be dealt with in other 
",rays. 

One thing I would finally refer to. 
The ihon. Member there said that we 
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have not been able to solve any pro-
·blem during this period. Well, it may 
be so. Considering th', conditions in 
which we started and the whale world 
situation, I ask which country has 
solved the problems with which it 
started in 1947? The solution of our 
problems is related to world questions, 
that is an obvious thing. Let not this 
nation underrate its achievements It 
has get much to account for in 'the 
way of shortfalls and shortcom'ngs, 
but it has achievements to its credit, 
let us not be litt!\, or make light of 
them. 

One thing that I would like to urge 
finally is this. We have these pr<>-
blems, we have these enormous diffi-
culties which we are facing. There-
for£' the call is on all 0' us to stand 
together, and have a unified approach 
towards the solution of OUr probl~ms. 

Let us not create difficulties in the 
way of the nation. 1f there are some 
people who start an' agitation to Rave 
a general strike in the country we 
will have less production and hi'gher 
prices. WiIlo is going to be helped by 
that? Therefore these thingg should 
not be allowed. 

Shri Hart Vishnn Kamath: Under 
the Constitution, agitation is a demo-
era tic right. 
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Shri Nanda: I thank the Hause and 
yourself, and the Vice President for 
his Address. 

!'hri Tyagi: Before you put the 
auestion, may I ask the Defence 
Minister to let the House know what 
happened to that plane yesterday? 
That is very important. Has it been 
traced, He can also answer it 
enough vigilance is being exercised on 
the border. 

Sh~i Nanda: Mny I seek your in-
dulgence in regard to one thing? I 
have to reply to the debate in the 
Rajya Sabha tomorrow morning. You 
have given a direction that I should 
appear here after Question Hour to-
morrow, I 3m in a dilemma. I am 
required to be present here and also 
there. I do not know how to solve it. 

The Minister of Parliamentary 
Affai~s (Shri Satya Narayan Sinha): 
I think it may be take~ up in the 
afternoon. 

Mr. Speaker: The Home Minister 
expresses his inability to be here at 
12 0' Clock, after the Question Hour, 
bec~use he has to reply to the debate 
in the RajYa Sabha. He says that 
some time might be fixed in the after-
noon. 

Shri Hari Vi«hnu Kamath: May I 
suggest 4 0' Clock? 

Shri Nath Pai: In ca.e you admit 
the motion, it will be difticult. 

Mr Sneaker: That would be seen. 
It is ~aid that at 4030 the Minister will 
be with us. 

Shri Tyall'i: The Defence Minister 
wanted to make a statement. He is 
ready. It is about that missing plane. 

Mr. Speakp.r: Cer,tainly I will ask 
him. He will give the information, 
but let me first finish this. 

Shrt Nath Pai: Only one question 
.... e must ask., it you will permit. 

Mr. Speaker: I shall first put 
Amendment Nos. 1 and 2 to the House. 

the functions Of the 
President 

The amendments were put and 
negatived. 

Mr. Speaker: I shall put amend-
ment No.3 to the vote of the House. 

The amendment was put and negativ-
ed. 

Mr. Speaker: shall nOw put 
amendment No. 6 to the vote of the 
House, 

The question is: 

That at the end of the motion, the 
following be added, namely:-

"but regret-

(a) the absence of a reference Ie> 
specific measures to amelio-
rate the lot of agriculturists 
and provide incentives for 
increased agricultural pro-
duct'on; 

(b) that the Address does not, in 
its reference to developments 
in Africa, contain a single 
word of sympathy or support 
to the people of Indian origin 
in Zanzibar and other count-
ries of East Africa in regard 
to racial discrimination prac-
tised against them and to at-
tacks on their lives, propertiea 
and employment; 

(cl that, in its reference to recent 
developments in Kashmir, 
there is no indicaUon of an 
awareness of the breakdown 
of law and order, no announ-
cement of the release of 
Sheikh Abdullah and other 
political detenues and no ex-
pression of a readiness to ins-
titute a judicial inquiry into 
the recent unfortunate hap-
penings in Kashmir; 

(d) the absence of an announce-
ment of the withdrawal of the 
Seventeenth Constitution 
Amendment Bill pending be-
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fore Parliament and the addi-
tional threat to introduce yet 
another Bill to amend the 
the Constitution for the eigh-
teenth time so as to further 
restrict the Fundamental 
Rights of the citizens; 

(e) the failure to refer to any 
measures for the amelioration 
of the conditions of Schedul-
ed Caste5 an d Tribes and 
backward classes; 

(f) the failure to take note of in-
securi ty of life and persOn in 
Punjab and to suggest mea-
suoes for restoring confi-
dence; 

President 
the Defence of bdia Act and. 
to restore the fundamental 
rights of citizens suppressed 
under the provisions of that 
Act.; 

(h) that the picture of economic 
progress and achievement 
painted in the Address does 
not rellect the ha:sh realities 
of the country's economic 
plight and the distress and 
hardship caused to the people 
by the wrong P0licies of the 
Government; and 

Ci) that the Address fails to dis-
close any policy or strategy 
designed to recover our lost 
territory from Chinese com-
munist occupation" (6) (g) that the Address fails to men-

tion the need tn immpdiately 
revoke the declaration of the 
State of Emergency, to repeal 

The Lolc Sabha divided: Ayes 3; Noes, 
110 

DivisiOn No.6] 
Kapur Singh, Shri 

Mamma Devi. Shrimati 
Mages.n. Shri 
Alva, Shri A. S. 

Alva. Shri Ioachim 
Ancy. Dr. M. S. 
>Zad, Sbri Dhagwat 
Balkrishnan. 8hr 

Barkataki. Shrimati Renuka 
Barman, Sbri P. C. 
a.rupel. Sbri P. L. 

Buapp •• Sbri 
Buumatari, Shri 

Dhagat, Shri B. R. 
Bhagavati, Shri 

8rii Raj Singh., Shri 

Chanda. S imati Jyotsna 

Chan dr.b~n Singb, Shri 
Chandrasekhar. Shrimati 
Chaudhuri, Shri D. S. 
Cbavan, 8lui D. R. 
Chavan, Shri Y. B. 
Chua! Lai, 8hri 

AYES 

Ranga. Shri 

NOES 

Das, Shri B. IC... 
nas.PP8, Shri 
Deo Shanj, 8hri P. G. 
Dey. 8lui 8. K. 
DiBbe.8hri 
Dineth Singh. 8hri 
Dubey, 8hr1 R. G. 
Ganapati Ram. Sbd 
Gholh. 8hri N. R. 
Gup .. , 8hr1 Badahah 
Gupta. 8hri Shiv Charan 
Hajarnaris, Sbri 
Himatlinga. 8bri 
ladhav. 8hri Ju1lhidas 
JeDa. Shri 
Jyotilhi. Sbri J. P. 
Khadilkar, Shri 
Khan la, 8hri Mebr Chand 
Krishnamachari. Sbri T. T. 
LathaD Du, 8bri 
Lalit Sen. Shri 
Luku, 8lui N. R.. 
Malaichami. 8hri 
MaDaen. Sbri 
Maniy angadaD, Sbri 
Ma.uriya DiD. 8bri 

[1'7.36 hrs. 
Swamy. Shri SivamurttJ 

Mehdi. Shri S. A. 
Mehrotra. Shri Brai Bibari 
Mirza. Shri Bakar Ali 
Miahra. 5hri Blbhuti 
~ishra ShriBidudhcndn 
Misra. Shri Shyam Dbar 
Mohanty, Shri G. 
More. Shri K. L. 
More. Shri S. S. 
M uthcrjee. Shrimati 8harda· 
Murthy, Shri B. S. 
Muthiah, Shri 
Naidu. Sbri V. G. 
NaDda. Shri 
N'.likJt Sbri P. S. 

Na:ru. Dt. 8U1hila 
Niran;an La •• Shri 
Paliwal. Shri 
Pandey, Shri R. 8. 
Pan .. La" Shri 
Pant. 8hri K. C. 
Paramasivan, Shri 
Parallhar. Shri 

Patil. Shri S. B. • 

Prabhabt. 8hri Naft.l 

Pratap S'''la:h, Shri 
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Raghunath Singh, Shri 
R.,hun. maiah. Shri 
Raj Babadur. Shri 
Ram Swarup. Shri 
Ramaswamy, Shri S. V. 
"Rane l Shri 
Range Reo. Shri 
R1o, Shri Jaganatha 
Reo. Shri KrishnamoorthJ 
Roo, Shri Muthyal 
Reddi, Dr. B. Gopal. 

Sarar. Shri Sham Lal 
Shann •• Shri A. P. 
Shastri, Shri Ramanand 
Sheo Narein, Shri 
Shinde, 8hri 
Siddanan;app., Shri 
Singha, Shri G. K. 
Subbaraman, Shri C. 
Subramaniam. 8hri C. 
Subramanyam, Shri T. 
Sumat Prasad. 8hri 

Sadhu Ram. Shri Swaran Singh, 8hri 
Samanta. Shri S. C. Thimmaiah. 8hri 

The motion was 
Amendment Nos. 7, 8 and 9 were then 

put and negatived. 
Mr. Speaker: W" th~n come to 

amendment No. 10. 
The question is: 
That at the end of the motion, the 

.following to be added, namely:-
"but regret-
(a) that (i) the assurance given 

to the Hindus of East Pakis-
tan at the time of partition 
that the Govecnml"nt of India 
will not remain indifferent to 
to the protection of their 
life, property and dignity has 
not been reiterated; iii) no 
menlion has been made of 
the ste;>s that are essential to 
fo~ce Pakistan Government to 
do just'ce to the minorities in 
that country; (iii) the decisi-
sion to ensure the safe transit 
of Hindus from Ea,t Pakistan 
and their rehabilitation in 
India has not been expressed; 
and (iv) there is no mention 
of the fact that Government 
proPOSe to raise this issue be-
fore the United Nations or the 
In'ernational Court of Justice 
in o~der to mobilise world 
opinion against the inhuman 
atrocit'es perpetra~cd on tRe 
Hindus in East Pakistan; 

(b) that the determination to 
libe-ate one-third of the Pak 
occupied Kashmir has not 
been reiterated; 

'(C) that (i) a dechratJon has not 
been made for imposing the 

Thomas, Shri A.M .. 
Tiwary, Shri R. S. 
Tyagi, Shri 

Uikey, Shri 

Upadhyay •• Shri Shivs Dutt 

Vaishya, Shri M.B. 

Varma. Shri Ravindra 

Verma, Shri K. K. 

Virbhadra Singh. Shri 

Wadiwa, Shri 

nagatived. 
President's Rule i'l Kashmir 
by accepting the dp-mand to 
this effect of the people of 
Jam"'1U and Kashmir for in-
tervention by the Central 
Government after the Haza-
ratbal incident; and (ii) noth-
ing has been said l bout the 
appointment of a special Par-
liamentary CC'mmittee to 
probe into the expenditure of 
huge amounts gi\'en in the 
form of grants and loans by 
the Centre to JaMmu and 
Kashmir State; 

(d) that Ii) no decI~ralion has 
been made by the Govern-
ment of India to free itself 
from the obli.goticns of the 
Colombo p~o"oslllo even after 
their rejection in toto by 
China; and (ii) n() declaration 
has been ma-ie regarding the 
decision not to carryon nego-
tiations so long China do", 
not withdraw its al"IDips from 
Ladakh and plso Iegarding 
sending Indian troops upto 
Macmahon line; 

(e) that 0) ther~ is no mentiOD 
of wide-spread damage caused 
to the rabi c:op., due to recent 
cold wave; it also does not 
mention of the <teps to be 
taken to offer relief to the 
peasants; (ii) no mention has 
been made of the severe ec0-

nomic crisis c8l'sed due to the 
continued rise in pfices and 
neither any announcement has 
been made about the measu-
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res for afford;pg r~lief to the 
peOple of alI rategoI ies in the 
society affected by hIgh pri-
ces; 

(f) that no indicatio!1 has been 
made to end the ,ta Ie of emer-
genc-y; 

(g) that no mention ·..,as been 
made of the scheme to adopt 
stringent meas,"~ps to check 
the activities o! lifth columu-
nists in the country; 

the functions of the 
President 

clear verdict ",ver, by the 
people of Goa for its merger 
with Maharas'li.ra State dur-
ing the recent gen€1 al elec-
tions in that terrltory; and 

(i) that no announcem .. nt has 
been made rcg:J.cding the set-
ting up of a Committee of 
Experts for determin;ng the 
cost of living index through 
scientific method." (10). 

(h) that no announcement 
been made aecepting 

has 
the 
AYES 

The Lok Sabha divided: Ayes 6' 
Noes 108. 

Division No.7] 

Bad~, Shri 
GayatTl Devi, Shrimati 

Akkamma Devi, Shrimali 
Alegesan, Shri 
Alva. Shd A. S. 
Alva. Shri j():lchi:n 
Alad, 5hri Bhagwat Jh. 
Blllaknshnan, Shri 
Harkatalti, Shrimati Renuka 
Barm",n, Shri P.e:. 
Barup:ll. Shri P. L. 
Bs'Sappa. Shri 
Basumatad, jihri 
Hhagat, Shri B. R. 
Bhaga"ati, Shri 
llrij Raj Singh, Shtl 
Chanda, Shtimati J yotsna 
Chandrabhan Singh, Shri 
Chandrasekhar. Shrimati 
Chaudhuri. Shri D. S. 
Chavan. Shri D. R. 
Chawn, Shri Y. B. 
Chuni Lat, Shri 
Du, Shri B. K. 
Deo Bhanj, Shri P. G. 
Dey, Smi S. K. 
Oighe, Shri 
Dine~h Singh, Shri 
Dubey, Shri R. G. 
Gaaapati Ram. Shri 
Ganga Devi, Shrimati 
GhOllh. Shri N. R. 
Gup[a. Shri Bad'hah 
Gupta, Shri Shiv Chaflr'l 
liajarnni" Shri 
l-limaulnjJka, Shri 
Jadbav. Shri Tulshidu 
J),otlShi, Shri J. P. 

Jena, Shri 
Ramcs.bwaranand, Shri 

NOES 

Khadilkar. Shri 
Khanna, Shri Mehr Chand 
Krishnamachari, Shri T. T. 
Lakhan Da!, Shri 
Lalit Sen. Shri 
Laskar, Shri N. R. 
Malaichami. Shri 
Manaen. Shri 
Maniyangadan, Shri 
Masuriya Din, 5hri 

Mehdi. Shti S. A. 
.\lehrotta, Shri Braj Bibari 
Mirza, Shri Baker Ali 
Mishra. Shri Bibhuti 
Mishra, Shri Bibudhc:ndra 
Misra, 8hri Shyam Dhar 
Mobanry, Smi G. 
More, Shri K. L. 
More, Shri S. S. 
Mukeriee, Shrimati Shuda 
Murthy, Shri B. S. 
M uthiah, Shri 
Naidu. Shri V. G. 
Nanda, Shri 
Naskar, Shri P. S. 
Nayar. Dr. Sushita 
Niranjan Lat, Shri 
Paliwal, Shri 
Pander, Shri R. S. 
Panna LaI, Shti 
Pant, Sbri J<. C. 
Parama8ivan, Shri 
Par_wI Shti 
Patil. Shti M. B. 
Prabhakar, Shri NaVal 

r~ 41'M1ld~t WIL, neflcUiufli. 

[17.39 hrs. 

Trivedi, Shri U.M. 
Utiya, Sbri 

Pratap Singh, Shri 
Raghunath Singh. Shri 
Raghuramaiah, Shri 
Raj Bahadur, Shri 
Ram Swarup, Shri 
RAmaswamy. Shri S. V. 
RanC!', Shri 
Ranga Rao, Shri 
Rao, Shri ]agaoatha 
Rao, Shri Kri.hnamoorthy 
Rao, Shri Muthyal 
Reddi, Dr. D. Gopall 
Sadhu Ram, Shri 
Samanta, Shri S. C. 
Sara{, Shri Sham La! 
Sharm., Shri A. P. 
Shastri, Shri Ramanand. 
Sheo Narain. Shrj 
Srunde, Shri 
Singha. Shrj G. K. 
Sinha, Sbri Satya Narayan 
Subbaraman, Shri C. 
Subramaniam, Shri C. 
Subramanyam, Shri T 
Sumat head, Shri 
Swaran Singh, Shri 
Tbimmaiah, Shrl 
ThomBJ, Shri A. M.. 
Ti~ary. Shri R. S. 
Tragi, Shri 
UPOdh7ara. Shri ShI .. Dult 
V&ish,., Shri M. B. 
\' arm., S hri Ra\·indr. 
Verma. Shri K . .K.. 
Virbhadra Sir'll"-. Shft 
Wadiwa. Shti 
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Shri Onkar Lal Berwa Tose-Unter-
ruption) 

Shri TYa&,i: Last t;n,e, your ruling 
was that no correction should be 
effected. 

1'111'. Speaker: Yes; un:ess it affects 
the results: 

Amendment No. 11 was then put and 
'paa»Dllau 

Mr. Speaker: 1 l.OW take up the 
Motion of Thanks. 

The question is: 

"That an Address. be pr(.Sented 
to the Vice-President dLich&rging 
the functions of the Presidl'nt in 
the following terms:-

'That the Members of Lok 
Sabha assembled in this Session 
are deeply grateful to the Vice-
President discharging the functions 
of the President for the Address 
which he has been pleased to de-
liver to both Houses of Parlia-
ment assembled tog<'thu (;n the 
lOth February. 1964." 

The motion wa.> adopted. 

17.39 hrs. 

STATEMENT RE: MISSING IAF 
AIRCRAFT 

'fhe Minister of Dd"oce (Shri Y. B. 
Chavan): Mr. Speaker Sir. all the 
efforts to locate th" mi.sing plane 
have not succeeded. PaIlies both in 
the air and from the ground are mak-
ine efforts since yester.iay, but unfor-
tunately. they have not yet been suc~ 
celSful. Fear was expressed whether 
possibly by mistake it stray~d in the 

Aircraft 
Pakistan area, and either o;rashed or 
lanu~d there. They a.rc mer ely doubts 
and fea.·s. But we have asked our 
Hign CommisslOner there to make en-
quil'les there also. 

Shri .loachim Alva I.Kanar.a): May 
make one sugge~tion? Whenever 

news of the death d members of the 
defence forces is arll10unced in this 
House, I might rather suggcs~ some-
thing out 01 the way-since we OWe it 
all to them because tl:.ey mltke the 
most supreme sacrifiCe for the COUll-
try-(Interruption) . 

I am 
that . 

mentioning this t.oday 
. . (Interruptions). 

so 

Shri Ranga (C-hit,OOl). I want to 
know wheLner in the u:;u"aJ course of 
diplomatic enquiries any effort has 
been made by our Defen.::c Ministry 
or the Extemal Affairs Ministry to 
know from the Pakistan Guvernment 
whether they haVe had any informa-
tion at aU as to the fate of the plane?' 

Mr. SpeaKer: lie sa;L! that we have 
instructed our H.gh Comrn.;ssioner to 
contact the Government 01 Pakistan 
and find that out. 

Shri Dari Vishnu li.amath (Hosha· 
ngabad): Yesterday. Sir, we got a 
wrong impression from ::he statement 
of the hon. Minister. He said that 
"their next of kin have been .jnformed', 
Usually the next of kin are informed 
when the worst happens. 

Shri Y. B. Cilavan: They were in-
formed about the misSinG of the plane. 

17'42 hI'S. 

The Lok Sabha then adjourned tit! 
Eleven of the Clock on Thursday. Feb-
mary 20, 1964,Phalguna I, 1885 
(Saka). 

OMGIPND-R. S.-2116 RS-29-2-64- 980. 




